RAJYA SABHA [12 March, 2007]

THE BUDGET (RAILWAY'S), 2007-2008
' AND
GOVERNMENT RESOLUTION

Approving Recommendations Contained in Fifth Report of the
- Railway Convention Committee (2004)

MR. DEPUTY CHAIRMAN: Now, the Budget (Railways) and the
Resolution. Mr. Minister.

Yo w5ht (S o YOR) : weem, A Fretfetiad ey ot w1 € B
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The questions were proposed.

SHRI M. VENKAIAH NAIDU (Karnataka): Mr. Deputy Chairman, Sir, |
rise to express my disappointment for the proposals made in the Railway
Budget. Sir, there is a saying in Telugu which means on the face of it
everything is fine, but if you go inside then you will find the reality. That is
the situation with regard to this Budget. The Railway Minister has not
increased the fares of passengers. Fine. Nobody can have any objection
to that and people can be happy about it also. But, Sir, | must say that he
has totally ignored the critical aspects of infrastructure, security, safety,
amenities and also the need for expansion of the Railway network in the
country and also the speed and other challenges that are there before the
indian Railways. Sir, the Railway Budget is, of course, definitely populistic,
but it is not realistic. The Railway Budget is only for today, not for tomorrow
the reason being, as | told you, if you don't increase the fares naturally
people will be happy but, at the same time, what about safety and security,
- what about the expansion and what about the aspirations of people of
different regions of the country? This has not been properly attended. This
is our main objection in this Railway Budget. Secondly, Sir, the Railway
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Minister has taken the credit for the turnaround in Railways. | must remind
- him, Sir, through you that this turnaround is possible because of the
foundations laid and good work done and the initiatives taken by the NDA
Government. Let him do soul-searching honestly. He is also a senior person
and he has also enough knowledge. What has happened to the Railways

is because of the foundations laid. SRECH foraa & fran, 1o ¥t =t
Tora a1 3791 fone faran, 39! fara™ & fofam | aeeht W = <7l fean 1 g
o oy ... (zaagm)...

it T JEIR: H S
8t e A1 g ARt ikt frehT, 9 o9 VA 2 gwa €, anft it 2@ E

AEw E R o W I W ol A o gE g R o P @
®E ‘

We T G ek (fagr) : 39 A 9 TR 4 v W R

st g Fha g T AR Y we ¥ ... (HEm)... 9% ot e =i
feare # g € & =nfeq!

Sir, this expansion, conversion, safety, passenger amenities were given
the least preference. This is our next charge. Then, the regional imbalances,
the regional aspirations and requirements are not taken care. There is
injustice to Kerala. There is injustice to Karnataka. There is injustice to
Andhra Pradesh. Even my friends from Tamil Nadu, in spite of Mr. Velu
taking some interest, are also not happy with regard to the allocations-
made to the State of Tamil Nadu. There was protest in Andhra Pradesh,

Sir. iy 7w # I WER ¢, 30 THER I G 9 A = o, iy R FH
AT 7, R W_A Y 981 I3 TF WE U e o W s @ e v
iy W F ¥ vty =9 & s & d, Fgfre o @ IgRevm @, @
wfafafiriza A wur w5t @ firet ol wurm w5t <t =) o o i oiv w2w
% WY fFE O F71 o1 o0 ¥ 1 B & 9§ #F sy w9 | safag st S
TAE & e Saewde d, Wl 4 off 35 doma pdeln w) smdan e, s
IF FOF Ao a1 fru ¥ - v o d, af g wore , g wee | ok
vt 4t heart burning ¥ 37 ®<w ¥ sik ag heart burning 3t s W@ )

T F AR A G W AW R AW R AR N R ww F o =gy
forefeuuee-FimrR e 1 424 Sz afew A A wmase i Rt 16 w431
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Sir, at this rate, this will take 20 years for completion and it is a burning
issue now. Everybody is concerned in Andhra Pradesh irrespective to which
political party they belong. Regarding Kerala, | just checked one example.
When NDA was in power, there were 20 M.Ps. who were supporting the
Opposition. Only one M.P. was there who was supporting us. And, the
NDA Government had given Rs. 335 crores in the first year, Rs. 469 crores
in the second year. Now, Sir, ail the Kerala M.Ps. of both, Left as well as
the Congress, all supporting the U.P.A. Government, and allocation given
to Kerala is Rs. 293 crores. And, the Kerala people are naturally agitated;
they are also concerned.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRIR.

VELU): Sir, | must say, Andhra Pradesh, last year, 2006-07, it was allotted

'Rs. 427 crores. This time, it is Rs. 640 crores, a rise of 49.88 per cent,
almost 50 per cent. Coming to Karnataka ... (Interruptions).

MR. DEPUTY CHAIRMAN: Mr. Velu, 'you can give figures later on when
the reply is given. Usualily, they will bring ...(Interruptions).

SHRI R. VELU: But, Sir, he is'misleading the House.

SHRI M. VENKAIAH NAIDU: If a particular figure is wrong, he can
correct me. | have no problem. But, if he is giving information which is
there in the Budget, he can wait for his turn.

SHRI R. VELU: He should not mislead the House. He has mentioned
Tamil Nadu ...(Interruptions). Then, he mentioned Karnataka
: (lntermptlons) :

MR. DEPUTY CHAIRMAN: Veluji, usually it does not happen. You can
. reply later on.

SHRI M. VENKAIAH NAIDU: | have no problem in yielding to Laluji or
Veluji both. But, the problem is if they want to make a correction about the
figure | have given, | thought | should yield. If they want to make a general
observation, first let me leave my say, and then ...(Interruptions).

THE MINISTER OF COMPANY AFFAIRS (SHRI PREM CHAND
GUPTA): Sir, ...(Interruptions)... facts and figures given to you
...(Interruptions).

st e B AAG: T S, mmmm?ﬁmmmmma
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a9 a1 w30t €, & capable 2 € 1 Sir, | am only leading the battle against
the wrong doings of the Government. There is no question of misleading
the House. Kerala is an important State in the country.

ot STe] WG : WY, M1 3B 01, Todew @ o g Sqaied w1 3 oo § ofx
iR FW & fiF o= < turnaround go1 §, @ wEVA s fRAn gen }, A |ierd
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Higd A = 5+ oft? fo5w Fron | 59 o9 e Wl Sl s S w® g,
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st . Far Arg; T 28 A, fw S, wEE A, loyalty T ¥ e
7€, @ fe@d g w1E amufw =& &, WR loyalty S=dT % Wig €41 |Hew)

W W AW HTA:  Loyalty F1 FEFME .. (FAUMA)... I Ff F W R
.. (EEYH)..,

it ST 2fET, e ST IIE DA NI | (swaum).. R e A R
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it aeEa o wre St off 9 < o o1 2 e & fg @@ ¥ dretsentence
T EH ST A A | L ().

it e W TR @ W g § o wd v e e ¥ ol e e @ i
fie & =@ B 9w L (FEYE)... I8 @ 99 | =eeR R R, @ e sy
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SHRI M. VENKAIAH NAIDU: Sir, his present friends, ruled the country
for fifty years. What is it they have done to the Railway safety? What is it
they have done to take the Railway movement forward? Let them also
explain. Secondly, it is our Government led by Shri Atal Bihari Vajpayee
and the Railway Ministry headed by Shri Nitish Kumarji, who have brought
this turnaround. Special Railway Safety Fund (SRSF) started operating
from 1st October, 2001. At that time, | believe the NDA was in power. Our
Government took the initiative. About Rs. 17,000 crores was earmarked,
Rs. 12,000 crores was Government grant, and, Rs. 5,000 crores was the
Railway contribution out of Railway Safety Cess. #1 Y& a1 § 1899 3
w1 fFa ¥, safee s 91 & 3 axle load sgr, 96 T # Hafad
g, 39 Wifwe ot ¥ ok ot fean @ ¥ % v 3o Wiftee s €, &R 3
ag FATE fE ¥ o uiE, mmm%lmmmmmﬁ'%
I3FY, IR | B L Iafy 7 ¥ (HEEA)...

Sir, nearly sixty per cent of the funds were arranged up {o 2004-05.
Renewal of tracks, rebuilding of around 3,000 Railway bridges, replacement
of signalling gears at 950 stations, replacement of rolling stock, investment
in safety enhancement was started and completed to the extent of sixty
to seventy per cent during our regime, and, you have extended it by one
more year as the money could not be spent.

Sir, the change in the method of calculating ratio resulted in decrease
in operating ratio and also the wagon-turnaround. in this system, in which
only the interest portion is charged to ordinary working expenses and the
principal portion to the Plan Expenditure, that is Demand 16, this was
possible. You have only changed the system. The system, which is
changed, gave you the benefit to show that your operaticnal expenditure
has come down. That change in the method has resuited in reduction of
operating ratio, from the Budget Estimates figures of 90.8 per cent to the
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final figure of 83.2 per cent. Therefore, this cannot be compared with the
previous year's figures of 1999-2000. You cannotdo it.

Secondly, Sir, the rate mangement system of FIOs was commissioned
during 2005, during the NDA regime only. This also has to be remembered.

Thirdly, earlier, principal component of IRFC loans, wagon investment
loans, etc., was included in ordinary working expenses, whereby the
operating ratio was high. Now, the principal portion is included in the
Demands, whereby the operating ratio has reduced and the Plan size has
increased. In 2001-02, classification for iron ore, limestone and dolomite
is 120, which was increased to 170 during 2006-07. In the Budget Estimates
for 2007-08, it is reduced to 160. The classification of PDS foodgrains is
also in the similar manner. Sir, why | am saying this is, this operating rauo
has also brought a change around. Even the rake management was also
initiated by us. You have not done anything great. You can take the credit
for whatever you have done. | have no objection because the Government
is continuing, whether the NDA or the UPA or the earlier Congress
Government, there is a Gvoernment. And, there are Officers of the Indian

- Railways system who are working. But, the actual turn-around was brought
in during our regime. Even in the case of Rail Vikas Nigam Limited (RVNL)
the initiative was taken by our Government. Still he remembers it. Even if
he denies it also, nobody can do anything.

Then, coming with regard to the justice done to different States. The
Minister was kind enough to Bihar. There is nothing wrong in it. | said,
"Nothing wrong". Uniess Bihar moves forward, you can't expect the country
to move forward. Bihar, Uttar Pradesh, Madhya Pradesh, Rajasthan, some
of these States, earlier Jharkhand and Chhattisgarh, they were lagging
behind for variety of reasons, including reasons of Lalu Prasad Yadaviji
also. You have been ruling the States for years together and then you, are
also instrumental in the backwardness of that particular region, Bihar.

Now, he is paying attention towards the State. | am happy. §8 #Y¢ smufa
et & foF oy fargr ) wure W@ 2 @ # 1 1 e orean # v €, ge i v wd, 4R
7€t ATeH, QS A A father-in-law F A S fau =i @I R E, s d, wwi ot
e &, el Wt e Y 9 8, 79 9@ ¢ etofa T X1 Even when | was

the Minister, | naturally tried to see that my native placé/, my district, my
State, my region, my country, everybody has this thing. But, at the same
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time, Sir, what | am quoting is from a newspaper and is corect, if Lalu
Prasadji can introduce new railway line for 2.09 kilometres, adding another
20 kilometres by giving 230 crore rupees and forming three new railway
stations to connect a particular place, at this speed, | can all appeal to
him, please see that speed is maintained with regard to other projects in
the country also. We have no grievance whatsoever with regard to that
particular project. If it is wrong, | can give the name also. | don't want to
quote the name of the persons. If | am wrong, you can correct me aiso. |
am ready for correction. But, that is a newspaper report. The speed at
which this project is going up, it really makes that Railways, if they want,
‘they can do it. But, unfortunately, that is not happening with regard to
other States and other provinces. As | told you, giving more preference to
Bihar is required. There is nothing wrong in that, once again | reiterate, for
the historical reasons. But, at the same time, don't do injustice to the
States which are getting you higher revenue. You cannot and you should
not neglect those regions. There is a reaction in Karnataka; there is a
reaction in Kerala; there is a reaction in Andhra Pradesh. | told you, the
entire Assembly, with one voice, passed a Resolution in an exceptional
manner. Normally, it does not happen. And, they came in a delegation
here and still you just quote some figures and this much percentage and
that much percentage and all that. | ¢can give you the details of the projects.
If you are going to complete those projects at this rate, it will take minimum
thirty-five years. Do you want the people to wait for thirty-five years simply
because you want to take the credit that you have not enhanced any fares
and you want to become popular? You don't want to mobilise revenue; you
don't want to mobilise resources and you don't want to take care of the
regional imbalances in different parts of the country. This is my question
to the Minister. Let him ponder over this.

Sir, coming to the introduction of new trains, the Minister claimed that
he has introduced 32 new trains. | have gone through the list. Only ten
new trains are going to run on daily basis. Others are once in a week or bi-
weekly. And, you say that you have introduced 32 new trains. That is a big
number. But, real number is only ten. Even about the Gareeb Raths also,
the Railway Minister has taken credit that he introduced these Gareeb
Raths. | don't know the fares. | will be enlightened if you tell me what is the
difference between the fare of ordinary train from Patna to Delhi and the
Gareeb Rath. How do you expect the gareeb people to pay the remaining
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amount and travel in the train? | am also told, and the Minister should
clarify it, that you have promised four Gareeb Raths and only two have
been started. Now, again, this year, you have promised new Garib Raths.
What you promised to do earlier is not implemented and now you are
again making new promises. | have no problem with regard to the promises
that have been made. At least, they will be recorded in a list, so that they
will give priority in future also. But, at the same time the Minister and his
Department should see to it that when a Minister gives an assurance to
the House or speaks in the House, it should be given top priority, and it
should be implemented. - '

Sir, now | come to the issue of growing needs. Population is growing;
aspirations of the people are growing; and the travel habits are also
increasing. Affordability is also increasing, again, thanks to the NDA. Sir,
today you might have seen the connectivity revolution which has brought a
turn around in the country. Air connectivity, rail connectivity, highway
connectivity, rural connectivity, tele connectivity, port connectivity, and river
connectivity were ensured by the earlier Government which is yielding the
desired results now. :

Earlier you had only one channel—Doordarshan, Door Darshan! Now
you have 84 channels, 24 hours that are 'making news' and have 'breaking
news.' Earlier you had only one Indian telephone. "Hello, Hello," you shout
for hours together, but you would not get a response. Now you have so
many cellular phone companies.

Sir, | am saying this because it has turned around the country and now
India is growing by 8-9 per cent. Naturally, people have been provided with
the purchasing capacity by the earlier Government. Now you are continuing
it. You must continue it much more vigorously and improve it also. But you
say that all this has been done by you like Krishna raised the Govardhan
Giri for others. You should have at least the decency to mention the steps
that were taken by the earlier Government, of which you are a beneficiary
now. But you did not. '

it wtre] woTS: {E A fEart . (S|, .
ot e B9 TE: Y F F ], o9 w1 AW T 7@ 7 faea &)

SHRI JANARDHANA POOJARY (Karnataka): That is why you have
been defeated in the last election. ...(Interruptions)...
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SHRI M. VENKAIAH NAIDU: Sir, the Government speaks of the common
man. Our Congress friends said that, ' FUW HT1 GG, AW ACH I G’ 319
o WA B e ST TH TegH PR ETE FHF A9 o1 oEH S Wyt A
21 3ud oy St ot wfne 81 W, o a9 § W e fea §, the

Government speaks of the common man, they have brought down the
number of employees. Is it not a fact? Let us go by the Budget figures of
both 2005 and 2008. In the year 2005, the number of employees was
14,24,389; and in 2006, the number has come down to 14,12,434. That

means a decrease of around twelve thousand personnel in one year. I8 1
¥? F1 9% HW SEH & WY AE F H TR 87

st g1 Fr (ufyes et ) ;- STaeT 978 Sho) o1 A

it THe 4T ATUG: FHR FT withdraw F1 981 FTA T 712 AHH & F9 |
319 91 AR FLE© T, I9d 3779 51 @ interfere FU 139 H1 FF F4 1 |, T
T ST accounts defreeze T # AT permission T3aTA &1 wiHa & f&a 4,
recruitment ® & & Ifer fogg FLTFd ¥ 1 Thor fagg 01 § fFui Iw1 7
..(EUMA)... 3SR g 7, TSARA 70 ot 3 T § ATEH I F= AE?

We TN 2 WS : I JIATH =71 |
oft T Fha1 Aag: wT fFE 9 w4

Sir, there_is another interesting figure. Mr. Deputy Chalrman Sir, our
Government had passed a 18,00 km electrification plan for the 10th Pian.
Out of this, 1449 km was electrified. | would like the entire House to note
these figures, including the hon. Minister and his deputies. In 2002, as per
the figures provided by him, the total electrification was 455 kn; in 2003,
504 km; and in 2004, 320 km. And this Government could electrify only
170 km in 2005-06. See the speed and interest! This is an important
component of modernisation. From 504, they have brought it down to
170 km. Is this the speed with which you want to run the country? This is
the speed with which they want to take forward the momentum of growth
Let the Minister respond to this. ...(Interruptions).

SHRI V. VELU: Sir, | want to respond. ...(/nterruptions)

MR. DEPUTY CHAIRMAN: Mr. Velu, you can respond later
(Interruptions) This will not happen. | can't say that he is

*Expunged as ordered by the Chair.
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misleading...(/nterruptions)... He is saying whatever he wants to say. You
can reply later...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, | would only plead with the Chair not
to yield to him. :

ST YA HATe™ ¥ T H3l (S I W A Aed ) ¢ 9 % 9 I g
S =ifey ... (SHauE)

sft Iggrafe: S NESR €, I/ IS T 09 | F ) .. (HEUHE)

it S WEHT AV qES: I% qgd R e E, 3% w9 w1 S e,
(=HauA)

sft e TP AG: S 3R SR TR A W WA Sy Fa R, I |
wga 9§ T §, IV T g Fdea ¥ 1 wfaur A o 77 sfwwn R R, e s
ARFER FTEGFEMT FIR E ... (FFATH) '

it sTavafiy: Fehar g S, M9 A A

sit v A ag: o e off e €, daed €, 9% 3w 9 s wega SR
L(EEEE)

sft THe YU Egafad: wie] St i § ge uad § dfwd 3wt faae |,
T U & foaan ot wee €, A vl we €, e s Wt aee St e | )
B2 31 o119 9 9HE € 6 98 wd and w2

st e Ared: S A TE TR FA B e Es § WA Fayd
st TR it 7, ISl FE R ¥ L. (HEYR)
sh SqawTaf: 3Ty Ao, sy e, Wit S 9 TR-SR w6 @S 9 IR &7

At T8 THe STegarferan: S WA 1 W WWET F R, 39 I Sem qfee ..,
(=aaYm)

o T 2 rERt: 9 @E T 1 TS T Ty, SR e 59 e §
T 7E e ¥ R oy TE IR TR FE W

it o Ty EqaEferdn: g9 @ d37 F fag s @ 7 B, A ;)
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SHRI M. VENKAIAH NAIDU: Don't worry. | am capable of dealing with
Laluji, Veluji, Jay Prakashji, Fatmiji, Premji and also my friend Ram Deo
Bhandaryji.- Sir, my point is that the Railway Minister is talking about hi-
tech progress, new systems, etc. but in the country today, there are 18,297
railway crossings which are unmanned 3 firaiiR& gt =ifee ik 79& I
el A= %A1 =ifgel Secondly, Sir, the Shatabdi Express which was
introduced by my friend, late ShriMadhav Rao Scindia, used to take seven
hours and forty minutes. Now, it is taking eight hours and ten minutes. Are
we progressing? Then, the Shatabdi Express between Delhi and Agra
used to take one hour and fifty-five minutes. Now, it is taking one hour and
fifty-six minutes. A.P. Express takes two hours more. Tamil Nadu Express
and Karnataka Express are taking four hours more. If you make super-fast
trains like this, then, | have nothing to say. | am not pointing out defect of
this Minister or that Minister. We must understand as to what was our aim
when we started Shatabadi Express and Rajdhani Express. What is the
performance so far? Are we moving forward? Or are we looking backward?
Is the situation not awkward? This has to be attended to. Sir, you have
converted 140 express trains into super-fast express trains, by stamping
them and collecting Rs. 20 extra, X, 4%, the capabilities and the managerial
skills of our Railway Minister are exhibited in such a manner that you
convert express trains into super-fast express trains without additional
facility and then put Rs. 20 extra and say that | have not increased any
rates. But, super-fast express train charges Rs. 20 extra. | don't want to
use harsh words, but, this is like playing with the people. Do you think the
people are innocent? Then, Sir, it is said that women and aged persons
will get preference and they will be given preference for lower berths. Now,
{ am told that you are even charging extra for the same. (Interruptions)

o wre] A TET |

SHRI M. VENKAIAH NAIDU: Sir, the Minister earlier talked about
Ahmedabad-Mumbai fast track train. Now, he is talking about bulietproof
train. It is okay. Japan is having; Germany is having. What about our
tracks? What is the capacity? What happened to the original pilot proposal
...(Interruptions)...

SHRI S.S. AHLUWALIA: Bullet train, not bulietproof.
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SHRI M. VENKAIAH NAIDU: Yes, bullet train. | stand corrected. With a
speed of 300 kilometres per hour. Can our tracks withstand that speed?
Have 'you conducted any scientific study? What does the study say?
What are the steps you are going to take to strengthen the same? Mumbai-
Ahmedabad as a pilot project was thought of four or five years back. What
is the progress made so far?

Even with regard to the vacancies in Railways, more than twelve thousand
vacancies, including the Scheduled Castes and the Scheduled Tribes, are
lying vacant and then ten thousand Railway Protection Force posts are
also lying vacant and you say that you are concerned for the common
man. Then, Sir, even with regard to laying down of 500 kilometres long
new tracks, there are many tracks on which work was not done, even after
foundation. is he aware that 10,000 kms. of tracks need replacement, and
when is he 'going to take it up and what is the amount he is making
available for that project? Sir, the Minister was so generous that he proposed
to reduce the tariffs of AC-li tier, AC chair car, second-class sieeper in the
last year Budget, and in this year Budget also, different proposals are .
made, and he says that this travel will commence after coaches which are
under preparation, are ready. You see, coaches are not ready, and the
Minister is coming up with a proposal. 2

Sir, with regard to dedicated corridors of Mumbai-Delhi and Mumbai-
Ludhiana, there also, the foundation was laid, but not progress has been
made, and now, the Minister is talking about more such corridors. Sir, with
regard to the main demand of the people of the country, the people of the
country want to have a safe railway network and happy journey. Samjhauta
Express! Mumbai serial blasts within 21 minutes on that fateful evening.
They are a grim reminder to us about the situation on the safety front. Afier
all, they are not ordinary accidents. They are organised crimes by some
organised groups. The Union Home Ministry, the Railway Ministry, the
local police, they must have a proper coordination, and they must share
information and take steps. But, unfortunately, whenever something
happens, the policy of the Government seems to be, condolence for the
dead and compensation for the survivors. You are able to survive. Is it the

policy of the Government? What are the special steps that are being taken
by the Railway Ministry? | am not holding him personally responsible or
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this Minister or that Minister. Gone are these days where the Minister
used to resign wheneaver a major accident used jo take place. We have
travelied too far. Even after so many charges, ncbody is coming forward to
own the responsibility. But, my point is, what are the specific steps that
are being taken? There is an enemy who is trying to subvert the country.
There are forces which are inimical to our indian system. There are other
groups who are giving them shelter. That being the case, in a matter of few
minutes, if 6 trains couid be affected in a city like Mumbai, which is very
famous and the financial capital of the country, you can imagine about the
safety and security of the common people across the country! Samjhauta
Express is a prestigious Express. After all, it is a train to our neighbouring
country. We have faunched it with big fanfare. You should have taken
some extra care. That care is not to be seen. Now, the Minister is talking
about CCTV and other equipments. Fine. Let him do it. But, at the same
time, some accountability has to be there. Who is accountable to this?
Who has to be responsible for this? Let him explain.

Sir, with regard to China, which has almost the same network as we
have, — | hope so, around 65,0600 kms. — they are registering a
development at the rate of 24 per cent. Our growth, when compared to that
country, is very nominal. | am not saying that we shouid compare ourselves
with China. But, we have to complete with our neighbours aiso. The Indian
Railways is one of the premier railway organizations in the entire world.
We are proud of it. Our workmen are also working hard. But, at the same
time, see what is happening in the neighbourhood and then plan
accordingly. Even to think on these lines, you need money, and you do
not want to raise resources, and then, be happy that you have saved this
much money and you have not raised any fares, and that the State
Asseimblies and that the State people, MPs and all, come in delegation
and give memoranda, and all that, makes no difference to you. If this is the
approach, then how can the country move forward? Sir, | have been traveliing
in trains a number of times. | found a lct of waste material around the
railway tracks. The Railway Minister should take up a programme for
identifying all these waste products that are lying near the railway lines
throughout the country, the waste iron material, at some places, wagons,
scrap, even at the railway stations. | do not understand, right from my childhood,
| see it in between that the railway stations and their windows and deors, are
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taken away. Everywhere you see them. Is it only just to give some contract,
not because of this Minister, again? it is a practice. This has to be stopped.
And what is happening to that property which has been abandoned? And
what is happening to the property that is available in various railway
yards across the country? Utilise them in & better manner. Dispose them
of and add to the railway property. Then, there is a vast lkand available
across the country for the Raiiways. Whatever is useful for the future
needs, for future expansion, it has to be kept in other places. On a trial,
experimental, basis, you can rope in HUDCO. You can have some
-shopping complexes and you can earn revenue also. Through that, again,
you can focus your attention on your expansion work, on conversion
work. Sir, in the Eleventh Plan, resources are a big problem for the
railways. If you go for an ambitious plan, and if you want to really adjust,
understand and address the regional aspirations, you need a huge amount
of money. We do not have that much money. And if you just want to
postpone the probliem for some more years, that is a different matter. So, |
want that idle assets of the railways in various parts of the country be
assessed; they have to be identified and they have to be disposed of wherever
it is required. In other places the land which is lying vacant, which is not
suitable for future expansion, which is not required for future expansion,
has to be taken care of for optimum utilisation and adding to the revenue of
the railways.

Sir, with regard to the reactions, he is saying that everybody is happy.
Mr. Rana, former Chairman, Railway Board: "The cleanliiness in railways
should be taken care of. Announcements are made, but their
implementation is never heard of. The status and implementation of
Revenue Scheme should be available on the internet. Security has been
talked about, butits implementation is seldom seen.”

Second, Mr. Ashok Bhatnagar, former Chairman, Railway Bo..rd: "If
you ask me how many marks out of ten, | would give only five to this
Budget.” This is what the former Railway Board'Chairman says! "There
is no mention of railway resources. For the functioning-of the Eleventh
- Five Year Plan, Railways is requiring a huge amount of money, around
three lakh crores.” '

Sir, Indian Express: "Infrastructure projects have remained stuck.—!
am not reading the entire thing—Construction of the Freight Corridor Project
is yet to begin. As of now, only a Special Purpose Vehicle has been
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dedicated. And they have been asked to prepare a project report. And even
the business plan is not yet ready. So are Laluji's promises, to set up rail-
linked container depots, logistics, parks and modernised signalling and
telecommunication system." This is what the Indian Express says.

Sir, finally: "Going by the Railway Minister's promises of 2005-06 and,
again, of 2006-07, the Ajmeri Gate side—Sir, the shining example; the
Members of Parliament can make a visit—of the New Delhi Railway Station
was to have a state-of-the-art building with premium passenger facilities.
And so many things the Minister has, earlier, said. | am told, not even
tenders are finalized so far. Since two years, you have been talking about
it. This is the fate of the project in the National Capital of Deihi for a
prestigious rallway station. You can imagine what is happening in the
countryside."

Hindustan Times: "Concern remains. The number of accidents rising.
Crime as well as new dimension of terrorist attacks called for a quick and
massive corrective action.” This is, again, the public reaction from various
sources. Why | am saying this is, you won't take it that the BJP-man is
criticising; ¥ @ & firfeams @ @ 31 39 F srem-aem &6 @ wnfeae =&
#g @ ¥ oIk difem w1 Fe W 3, ofew 1 wieds ¥ ¢, 9% oft @ wifew
().,

We % ¥ WBR: o fuartd =1 o aa 1w €, o 9ga diey sifusmd @
E1...(=maum)... sga dfey afumd R E TR sie s @ §)

st O Fha T4g: fFdt B TR d FReFE, o Afaq T d, mwﬁaa
F AR, ITH FEA R AN TN A A .. (TUM)...

Wo T8 ¥ e s ¥ Yfor, S =0 6w @ g aggﬁnl S Y ST
g

sit g dh a1 ag: fagrn 4 gor € ... (sqaum)...

s Iywwmafa: e Sffew

sit w- SR UG w9 79 fawy @ 9 d W R, e A gen @ s st v ot
21 feer 9§ =1 gon1 ], orahl oft wem & & oft e ¥ 3w W A oft 7z e
..(HaYm). ..

e TR G Werll: A9 T F9N H=W; HIH R o ghu A9 et =&t Tl
frren? ‘
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o sqavrafy: ver S, o9 ANt | T w

e T 2 viard: YA TN S W FHW A 6 L. (SFATA).... I T,
19 AiG 4t T frer?

sit SqmTaf; Ward <, NS 1Y T A SEHE R F W A?

Wo W 27 vigr: W, 4 E mmr&ﬂlm swgur 7 %1 0 T g1 tag
# st & oiver W @ Y @ A

sft Qe Fha1 TAG: W, ﬁammmmnmmmma—m
AR ...(maur)...

e T T sigrlt: sy i drer W of TEy, ﬁﬁqaﬁmaam%n

it qe FHYT ARY: A VI 7R A T 6 ek I3 Y Teufa wwi § awd?
Tl Q w5l T SIS TAN FTH MGH) w00 W R T W v v 7w T wwi?
. (TREM)... T A G 1% § W S aR § Srem-sten e 3 S A
forar =aa frg €, sud U d o A e st aeea % gt St =g st
I N W % WY, IgH) I 1 - fag e d st gsd &, sod e #
Hra 9ifee | 98 Y prestige +1 fawa 38 ¢, fowht o =afm w1 fawg 7@t &13%@
T wafew & A d, F@H A, Ay RS N F F7, Fad 7 wW@ w1 fw
3 gufery frar fF o9 e ¥ | aw Qg # of 3 feafa &, sem- stem vt
H 7l & s &, Inerh R, safe s 9  Fuad w19, SR UFA
P g AN T ¢, A e d s I FE Oy, FH A FH S i d

dra ey, HJbifw if your just want to simply go there and say, "l have
nothing to address and | don't want to address any of the issues”, then |
can't help it. Sir, there are eleven projects of Andiira Pradesh which are
pending; there are six projects of Karnataka which are pending. To a city
like Bangalore, which is a prestigious city, which is aimost the scientific
capital of the country, there is no direct regular Rajdhani. What is the
problem with this? Hubli-Mumbai train is required. It is an important
connection. You have not taken note of that also. Then, with regard to
conversion, { would like him to read today's "The Hindu" newspaper. The

headline reads, "Slow Gauge Conversion Causing Loss tc Railways".
I F1 8RR srEeR T e ®, A O RiR R s faaan R, st o
ed B, TRt off Te i L (FEEum)...
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st =1 W : e T ¥

it e e g v ¥, < ) fera wifie, & ferad §, e 8, Wi
T T 1gead & A o & ¥ (FmRE)...

sit ere] wog: f fema €4

sit T Fhar T9g: %, I ¥ 1 The loss is put at Rs.3,500 crores in terms
of passenger and freight traffic. This is not the case with regard to this
region-alone. This is the case with regard to the entire country where one-
fourth of the railway network even today is in metre gauge or narrow gauge,
around 10,000 odd kilometres. &8 A frrra oft Wit st 1w 3, o =1 QM
S = yed-vea it § 3w 53,000 kilomeres of railway network 1188
T w9 fuetRt A 10,000 kilometres add &4 | STR 9g w1 &, O waqa &
g o9 Wa rit @ fog o 1w ¥ Serenfadl €1 S v R, It S swian 3,
IAF R HW & fTagnew railway lines, conversion from narrow gauge to
broad gauge and from metre gauge to broad gauge, strengthening the
railway track, improving signal systems, better equipment for security and
also amenities in train. | don't know whether Laluji is travelling by the
normal regular train because nromally the Minister goes by saloon.
...(Intérruptions)...

aﬂmm:momoﬂqm

ot e Fihg1 ag: 7Ed o ° FE eufa i @ g, wR enew e o faafa §,
THR At firs Sy A T 76 A wgdergerer s 2 < onfY Sfge f e @
A F F R @82 2 W H, ust sarnt 3 4 e, wrediee @ g i
frat frbraa on W@ 82 1€ accountability ® 71 311? R §2 Te S fawa §,
B | Yesterday | was travelling from Hyderabad to Mancherial-Godavari

Khani. It was too early in the morning, 6.30 or 7 o'clock. | left my house
and went to the railway station at 7 o'clock. Then | asked: What is there?

IR e, @ Yo § & SR preserved B R, gwfae ¥ v 7@ e i 7
IqY F8 % WK, @ omelette T | 37 19 almost FI2 Ig9 T, @ S
- 3T TN et fof WY, 37 7 &, T6fae omelette T I wdh | Sa e
7% 97 issue T ¥ ¥ stz 7 firen, safew) .. (Haum)... it wF @ 5w
sitar ¥ S fean o1 Itis a simple thing. 9T 33 Tk fFa % catering is a
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casualty in recent days. Cleanliness is again a casuality. | have travelied
by a prestigious train called "AP Express". Wohi Of course, we people
from that region feel AP Express is a prestigious train. The Tamil Nadu
Express is a préstigious train. The Karnataka Rajdhani is a prestigious
train. But except in the first class AC and to some axtent in two-tier AC,
cleanliness is absent in most of the cther compartments travelled by the
ordinary peopie. S¢, you have to pay enough attention to this aspect and
also to promptness. You make enquiries. | request the Chair and Laiuji
also to use somebody eise's voice, not their own, and‘telephcne to any
railway station. They would seldom pick up the ieiephons. Even after
picking up the telephone, you make enquiries about any particutar train.
They will give you some time. You reacn the railway station. Then the train
will not be there because the man who is announcing and the man who is
pronouncing to you and the man who is running the train dc not seem to
have any connection. &4l ¥4 B &, Teed W G S, T Wk ¢
TR I ¥ | % faeew = wan &4 31w faem i rd et Yo Ry ws®)
Announce RIS fga i fr e e e Y, ae s sad e S
i d2 =d T &2 Fft-Foht wgEe W Ot ¥, 3o 49 e wolt-af S
7t €/ &, TR Running the train with punctuality should be a prestige; it
should be the priority. The indian Railways should also aim 2t in having
cent per cent purictuality other than the reasons which are not under their
control. Yesterday, | was going by the AP Express from Kazipet to Godavari
Khani. The train stopped at two places, where there was no halt. There
must be some reason for that. While going, | reached there more than 40
minutes late. But while coming, in order to compensate me, they brought
me before time to Secunderabad, wherein | was made to wait outside
becausethe driver had not come. He was to come at 7.15 and | reached
there at 6.50 or so. When | was standing there, | utilised my time to make
inquiries about passenger's problems, and | wanted to update my knowiedge
_also. This has happened yesterday. # Y& ¥ sFre ara Tl % @1 €1 Sir, |
am equally interested in seeing that the Indian Railways is maijntained
~well, run well, made profits, expanded in the entire country and became
number one world-ciass transport system in the entire world. India is moving
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forward. Everywhere, in every part of the world, there is demand for Indian
boys and girls for technological purposes. The Railways should also think

onthese lines. AT s TR A FN 2, TH A AT F iR A 7
2, T A I €, T g R o 15 T e S s ¥ Afe 15 fime

T 95 £ a1 € 3R TIE9 $ IR #, These are all small issues, but at the
same time, they are very important issues. It is the duty of the hon. Minister,
it is the duty of the indian Parliament to take care of people's aspirations
and also the problems faced-by the people from time to time. That is why
we have taken this opportunity to put before the Minister and the House
the thinking and feeling among the pople of the country. Is the Minister _
ready to address these problems? Or, does he just want to simply brush
it aside? If he wants to brush it aside, then people will brush him aside
afterwards. That has happened to others also. If he wants to really address
. these issues, we are there to cooperate with him. But our cooperation
depends on their operation. If their operation is not good, there will be
separation. We cannot help it. (Interruptions). We are separated politically,
but at the same time, as | said, we have started this process of running
the indian Railways dynamically, resource mobilisation, improving facilities,
etc. Laluji, for God's sake, don't deviate from the path and see to it that the
momentum is kept up and then further progress is made. The population
is increasing day by day and the requirements are also increasing. If you
just want to be happy with your small concessions, announcements, then
it is left to you. With these words, | oppose the proposals made in the
Railway Budget and request the Minister to make corrections keeping in
view the larger interest of the people who are travelling by the Indian
Railways. Thank you.

MR. DEPUTY CHAIRMAN: The House is adjourned for lunch for one
hour.

The House then adjourned for lunch at thirteen minutes past one of
the clock. ' .

The House reassembled after lunch at fifteen minutes past two of
the clock.

[THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA) in the Chair.]

THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): Shri Praveen
Rashtrapal.
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SHRI PRAVEEN RASHTRAPAL (Gujarat): Thank you, Mr. Vice-
Chairman, Sir.

Sir, | am going to speak on the Railway Budget and because | am from
the Congress Party | would utilise this opportunity to reply to a very senior
colleague from the NDA, Shri Venkaiah Naidu. -

SHRI M. VENKAIAH NAIDU: That is the duty of the Minister, Sir.

SHRI PRAVEEN RASHTRAPAL.: No, Sir. | am going to give him a reply
on the Railway Budget. He levelled the allegation against the Congress
Party and the Congress Government that they had not done anything
during their rule of 45 years. That is highly objectionable. He is a political
leader. He is a very senior leader. He was a party president. He was also
the Minister. 1 would not go into the details of what the Congress has
done. But when we are talking of the Railway Budget, we must remember
that the Railways came into being a hundred years ago. The first train
between Mumbai and Thane was started approximately a hundred years
ago. Now, we have the Southern, the Northern, the Western and the
Central Railways, but in British days, it was only B.B.C .1, that is, the
Bombay-Baroda-Central India railway. That was the main train which
started from the Bombay Central Station and which came to Baroda; and
subsequently it was extended also. The historical building of the Victoria
Terminus which was built a hundred years ago is made of sandstone
which was brought from Tamil Nadu and Gujarat. But if we come to the
period after independence. The first Indian railway track in the Mountains
was built between Ahmedabad and Udaipur. That famous train, which ran
between Mumbai and Pune, passing through the Ghats, was built during
the British regime. But after Independence, it was the Congress
Government which constructed the 250 km. railway track of the Western
Railway, from Ahmedabad to Udaipur, where the track passes threugh
the mountains. That was the work done during the Congress regime. You
should not forget our illustrious people who were Railway Ministers during
the Congress rule, including Lal Bahadur Shastri and we should pay our
respects to them. | mean, you just cannot say that the Congress has not
done anything. Congress has nine Navratnas like BHEL, ONGC, IPCL
and so on. | can go on giving the names. One of them, the IPCL, which
was constructed by the Congress, had assets worth Rs. 66,000 crores
and it was sold away by the NDA. | mean, let us not make such accusations
on party lines. Who constructed the Bokaro Steel Plant? Who constructed
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the BHEL? Who constructed the Mathura Refinéry? (Interruptions)
IJqQaTeE (off wers A w) : Sifen, oY Id w5 W Aifaq ) .. (=9aE)...
it PR oS (ISHT) : I F1 F1d FC L.... (HFYUT)....

SHRI PRAVEEN RASHTRAPAL: Who constructed the Ganga Sagar
Project? Who constructed the Narmada Project? (Interruptions)

© IqguTey (o FEws BY) A W ... (Haue)...

SHRI PRAVEEN RASHTRAPAL: Sir, he is a very senior leader and he
was also the president of his party. Let us not criticise any party in this.
Let us talk of the Railway Budget

| now come to the Railway Budget. (Interruptions)

- Iymwreae (ot B fias) : via @ ...(RAUMA). . e St L (H"agE)..
a9 €M1 afau fyare st ... (sgau)... mﬁéﬁqﬁﬂﬁq afgu, sframr s,
a9 dfaw | dfag, wifer it | ... (rEY™)...

SHRI1 PRAVEEN RASHTRAFAL: Last but not the least, with due respect
to the hon. Prime Minister, Dr. Manmohan Singhji, it was he who introduced
the New Economic Policy in his Budget of 1991. | want to know one thing
from my senior friend whether the NDA followed the same Economic
Policy or they had another economic policy during their regime. | mean,
let us be very serious. | can say that the only difference between the

Congress and the BJP is on the principle of secularism. We created
Gandhi and they* ...(/nterruptions)....

MPEAS: WAMMAGTRE ...(FF9H)...
Mg FRn g AfTFr e R A @ T ...(Hqum)..*

IawieEd (o Faws fias): AEw vatw St ey oR faww W Sifde
..(AYTT).... W0 St 379 o7 vy W@ Aifee . (aud)... 3 = T
fem & ...(uqum) &9 o fama W & sifere .. (s4auM) o= o st afay
...(FaYA)... g & @ ... (aum)...

SHRI M. VENKAIAH NAIDU: *...(Interruptions)...

*Not recorded.
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THE VICE-CHAIRMAN (SHR! KALRAJ MISHRA): It is not going on

record. ...(Interruptions)... 19 3793 fwa W e .. (@), I =feFw

...(qaNA)... 39 faF o oo W @ aifau ...(auH)... 98 ferE = ==

TG (SAAUE)... D S, TSR 3T XS Y ... (FHAYA)... Wt §it, g

a’rﬁq(mm)mmm (TaaA) 9 e W sE oo, e dAfse
. (FaUA)...

SHRI PRAVEEN RASHTRAPAL: Sir, | will confine myself to the Railway
Budget. ...(Interruptions)...

IqawTeay (of HER M) : 9 UF 9 F oE W@ 5 T o ww A g,
forwer w o yraeil <t safus T o6

SHRI PRAVEEN RASHTRAPAL: Sir, | will obey your orders.
...(Interruptions)... t will obey your orders. ...(Interruptions)...

0. 19 3 vzl Iquwreay S, A e e F e A gl 4,
I3 TR # +f 75 O Tife ... (FHEEm) '

ot e area: St g, ST A9 it A 9 Stiw T % L (aem)
ITEIAs (of wE i) : 3 I3 T . (FENE) g AT .. (FHAH)

SHRI PRAVEEN RASHTRAPAL: Sir, now | will confine myself to the
Raiiway Budget. One thing is that the Railway, Posts and Telegraph and
Defence are services. These are the three departments in our country
which are providing the most essential services to the countrymen. | will
further say that the Railway is a symbol of Indian Integrity and Indian
unity. Itis not a commercial department or it is not a revenue department.
The main purpose of Raitway, Posts and Telegraph and Defence is service
to the nation. But, what is appreciable and what we should appreciate is
that during the last Budget, the Railway has given the maximum dividend
to the Central Exchequer. According to my information, it was during
2001 in the NDA regime when the Railway Minister had defaulted by not
making payment of dividend to the Central Exchequer. That was the
performance of the Railway Minister during 2001.

Sir, during 1998-89, when hon.- Shri Nitish Kumariji was the Railway
Minister, he had given only Rs. 17 crores, as far as my State was
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concerned. During 1999-2000, he had given Rs. 116 crores. During 2002-03
he had given Rs. 166 crores. Now, | come to the Budget presented by the
present Railway Minister, Shri Lalu Prasadji, during 2006-07—I am talking
~ of my own State—I will not talk of other States—the Railway Minister gave

us Rs. 257 crores; and during 2007-08, the Railway Ministry has given to
Gujarat State Rs. 444 crores. This is the performance of a UPA-led Minister;
| also gave you the figures of the performance of the NDA-led Railway
Minister. | am sorry to say about the Member of Parliament belonging to
the Opposition party. In Gujarat also they had a meeting with the hon.
Prime Minister, they could have told us, "we would also accompany” if
there is injustice to the State of Gujarat. | mean, comparison of figures can
be made both ways. But, coming to the main point, we'all must congratulate
the Railway Minister on various issues, where he has performed
very well.

I would like to express my. appreciation on certain issues and, | am
sure, the entire House would agree and join with me and say, 'Here is an
area where the present Railway Ministry has done wonderful work.' One
of them is the freight business. It is here where loopholes were pegged,
irregularities were stopped—Iet us not say that they were the loopholes of
the NDA; now, | am speaking on the Railway Budget only. Two special
missions were started by the Railway Ministry. One is known as Cement
and Steel Mission, and another is known as Container Traffic Mission.

Sir, you will kindly appreciate that the job of Railways is not only
transporting passengers from one place to another. | will say that the
main job of the Railways is helping the entire industry in this country.
Without the transportation help from the Railways, particularly in items of
steel, cement, machinery and agricultural products, where is growth? |
know that the Central Government is giving, free of charge, foodgrains to
the people below poverty-line. But there are State Governments whaq refuse
taking delivery. My own State has refused to take delivery of foodgrains
meant for people below the poverty-line under the argument that
transportation by trucks is costlier than the price of the foodgrains. Here,
who helps the people? It is only the Railways, Railways and Railways.
So, we must appreciate the role of the Railways.

In addition to the Cement and Steel Mission and .the Container Traffic
Mission, there is a third important point—manufacturing or production of
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wagons, that too of new design. It was this Railway Minister who has
consulted scientists and improved the design of wagons so that the loss
of various goods is reduced during transport.

Another important thing is providing facilities to the lower-class
passenger. For the first time the Indian Railway Minister, who is sitting
here, has taken this move. We are sitting here, in the Parliament, on the
most uncomfortable chairs. You will have to get up within two hours. |
think, that is why the attendance is not that much. But the Railway Minister
has thought of cushion seats in unreserved passenger coaches! In
reserved coaches those cushioned seats are already there. But the Railway
Ministry is thinking about introduction of this for unreserved coaches.

On another thing we must congratulate the Minister. That area is,
- concessions being given to senior citizens, concessions given to freedom
fighters, concessions to students and concessions to disabled. These
people also he has thought of in his Budget.

| come to one of the best things which | like and, Sir, you will also
agree with me. | am travelling between Ahmedabad and New Delhi for the
last 10-12 years after becoming MP in Lok Sabha and now in Rajya
Sabha, regularly travelling by train. We were not in a position to stand at
the railway platforms of Ahmedabad and Delhi in good clden days, 7-8
years before, because of the human excreta lying on the tracks. We
must congratulate the Railway Minister that now tracks in the railway
stations, at the main railway station in New Delhi is in the best position
and we are able to stand on platform number one, and there is no dirt
lying on the tracks.

See the position of railway station in Delhi! | am also proud of Gujarat.
Anmedabad got the first or the second prize in the cleanliness award
given by the Railway Ministry. He has selected 2007 as a cleanliness
year. We know how the Railways were maintained in the past? So, in this
particular area we must congratulate him. Another thing is new trains. My
learned fried did say that actualy there are 10 trains, which are daily. He
has started many trains. There can be once in a week train, there can be
alternative day train, there can be three day train because we are short
of Railway coaches and that is why he has stated new coach factories,
one in Bihar and one in Uttar Pradesh. There also, he was in agreement
that these are the States where you require more and more employment
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because of the population and the economic backwardness of the State.

No doubt | will request him that Gujarat also requires this type of factory
because the textile industry there is totally closed. We have got textile
workers who are very skilled workers. | am aware Sir, that 10-12 years

back, a Railways factory was sanctioned in thalthej and land was also
earmarked. Land was also given. Announcement was also made by the
Railways. So, at this stage, | congratulate him for having a factory at
madhepur in Bihar or Rae Bareilli in Uttar Pradesh because it is the most
populatated State. | would request that he should also consider for a
coach manufacturing factory or a workshop in a State like Gujarat which
is upcoming, which is developing and as claimed by the State Chief
Minister, crores of rupees are spent and MoUs are signed. | don't know
how far they are finalised. Gujarat State may be taken into consideration
as far as coach manufacturing is concerned. So, new trains are there
and we must appreciate him. Another thing is, he has given the name of a
train as Garib Rath. | know the Rath yatra by Shri L.K. Advani, which

created a problem all over the country.

SHRI M. VENKAIAH NAIDU: We are proud of it.

THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): You don't mention
the name of a person who is not present in this House.

SHRI PRAVEEN RASHTRAPAL: You may be proud of it. But we |
in Gujarat suffered because of your Rath. Even now we are suffering
...{Interruptions).

SHRI SURENDRA LATH: Sir.,...(Interruptions)...
Syraiery (o Fes fi%) : o8 AeE, ey st

SHRI M.VENKAIAH NAIDU: You don't have the right even to mention
about the great man, Shri L. K. Advani.

oft wEftor regaTe: 1 AT S R, L (HAuA). .

SHRI M. VENKAIAH NAIDU: Sir, the names of the people are taken
who are not there in this House and you expect us to keep quiet.

SHR1 PRAVEEN RASHTRAPAL: Madam Sonia Gandhi is also nota
Member of this House and everyday you are abusmg her, you are taking
her name. What are you talking.
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SHRI M. VENKAIAH NAIDU: | do not take her name. Why do you
waste my time? Why should you speak about imy Leader? What is your
level and what is his stature? '

SHRI PRAVEEN RASHTRAPAL: It is not you but your party is taking
her name.

IqaNE (ot weas o) weo S, v Sifaq) Mg See W shifau)
..(TAA)... I TH /A P W T &, HuR v W A fam +: )

it el TaTe: TER a1 1 gaen fRfeas 3 W T

1. W1 X (TR : v st 39 we 51 wewm 7 €, 9 v i i
St =1 M A T 1 T SR A i St w19 A9 € @ dif R dted |1 39 a5y
Y7 Had &1 Yo g

THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): w1 5ft, 4faa | weftor
S, sfere |

st wator Trgaret: 7% ¢ & AR H 3@ Wit S % @@ 9 Particularly
about starting Garib Rath, it is true that out of seven or eight Garib Raths,
he has already started two. | am sure that within another five or six
months, all Garib Raths will be functioning all over the country. Another
area where he has done wonderful work is extension of Railways, there
were Railways up to Ahmedabad, and they were further extended to
palanpur. There are Railways up to Abu. They are further extended up to
Ajmer. So, all over the country he has done lot of extension as requested
by the Members of Parliament and many Members of Parliament have
said that they are satisfied as far as this work is concerned. At the same
time, | am also concerned about certain areas where Railway Minister
and his two colleagues will pay proper attention. The first is, safety and
security. But, Sir, according to my information, because Railway is going
from one State to another State, | am told that as far as the area of that
State is concerned, the primary responsibility of security is with the State
Government and not with the Central Government or not even with the
Railways. Here, | would say that the Railway Ministry in consultation with
Union-Home Minister and Home Minister of all the States, should think
what they can do in view of the present scenario. If one argues about the
blast of Railway train during Lalu's regime. | can talk about Godhar during
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NDA's regime. We should not do like that. We must take care of accidents
in Railway, because all innocent people — women and children - are dying.
What should be done? This is a threat from enemy. This is a threat from
terrorism. How to stop it? How to utilize the information?. The Railways
have to coordinate and cooperate with all States, with the Railway
Protection Force and with the 1.B. The 1.B. should also inform all the Senior
most officers of the Railways, information relating to safety and security.
So, safety and security requires a lot of care. '

Another most important operative part of the Railway Budget is that it
once accepted for uni-gauge. It says that there should be Broad Gauge
all over the country. Why should there be Meter Gauge and Narrow
Gauge in many States, particularly Gujarat? Sir, | am told that Gujarat has
got the highest rail route of Meter Gauge. Gujarat is giving the maximum
revenue to the Railways. One of the smaller stations near Baroda - Ranauli
or Bajwa - from where crude oil is loaded in railway tankers is giving the
highest revenue to the Indian Railays in our country, because entire
loading of crude, LPG, takes place there. So, | request, on behalf of
Gujarat, that something has to be done by converting the remaining Meter
Gauge into Broad Gauge.

Sir, another area | wish to draw the attention of the hon. Minister is
this. We are talking of balance between the States. Respected Mr. Naidu
very correctly pointed out that the progress should be distributed equally
ali over the country. The railway facilities should be distributed equally all
over the country. There should not be any injustice to either Andhra or to
- Tamil Nadu. Or, | will say that there should not be any injustice to Gujarat
also. Now, we have got five main Zones. The State of Maharashtra has
the headquarters for both -- Central and the Western -- Railway Zones.
According to the Railway record, if you take the Western Railway,
the highest rail route is in Gujarat State. In Maharashtra, it has hardly
300 kms. When the Western Railways has got only 300 kms in Maharasthra
and thousands of kms in Gujarat, right from Dang. Surat up to Abu, why
- the Western Railway should not have its headquarters either at Gandhi
Nagar or Ahmedabad or in any other selected place like Baroda or Surat
in Gujarat? | request all the three hon. Ministers — Mr. Rathwa is from
Gujarat — particularly Shri Lalu Prasadji, to take this bold decision of
transferring the headquarters of the Western Rallway from Maharashtra
to Gujarat.
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Another area | wish to touch upon, Sir is this. The North Gujarat is
agriculture producing area. You will know Sidhpur, you will know Palanpur,
~ you will know Unja, you will know Mahesana, where there are a lot of
factories. People connected with Mumbai and Delhi are willing to come to
Mumbai and Delhi. But, we have not direct train from the entire North
Gujarat either to Mumbai or to Delhi. | was told by the Railway Ministry
official — is that there is no washing facility in North Gujarat Railway
Station. You can create it at Palanpur. When you can start a train from
Ajmer, when you can start a train from Abu, when you can start a train
from Ahmedabad, why cannot there be a direct train from Palanpur to

Mumbai? Sir, Palanpur to Mumbai requires a train because diamond
industry, cotton industry, their relatives and other people are all located
here. Half of the population from North Gujarat has got one member of
the family in Mumbai; and they require to come to Delhi also. So, my
request is that North Gujarat may be given more and more facilities. Sir,
as | pointed out, because of historical reasons, we switched over from
_cotton to other fabric. All sixty private mills in Gujarat have been closed -
down. The NTC was running 12 mills which were also closed down. Ampile
land is available with the NTC. Sir, NTC mills are Government mills and
the property belongs to the Government. Ample land of NTC is available.
The Railways should purchase that land and start railway factory so that
skilled unemployed can be employed. Last, but not the least, there are
two more points. We have got many minor ports in Sourashtra. | would
like to request the hon. Railway Minister for getting rail circuit in between
minor ports of Sourashtra. It will improve the mdustnal background of
Sourashtra.

Then, as | come from a dalit community, let me put it that a man, like
Shri Lalu Prasad, should not ignore the importance of filling up the backlog
posts. | am extremely sorry to say that backlog in promotion cannot be
tolerated, promotion in officer cadre. When | had put a question in the -
month of May, last year, | was informed that there was a backlog of
12,000 in the promotion cadres. | would like to request the hon. Minister
that urgent action should be taken in this regard. | would also like to
request here that whatever assurances are given by the Railway Minisiy
. or any other Ministry, they should be implemented. In the last Budget, an
assurance was given that Railways, while granting newspaper stalls and
eatable stalls, will consider the quota of the scheduled castes and the
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scheduled tribes. | would like to know whether it was implémented or not.
If it was notimplemented, it should be implemented as early as possible.

And, one more point, which is in the interest of the Railway Ministry
itself, according to my knowledge, because | was in the Income Tax
Department, the Railways is an industry, the Railways is a factory, the
Railways is a workshop, the Railways is one of the biggest employers in
the world — there may not be any employer in the world having 14 lakhs
employees, but the railways has no inventory of its assets and properties.
I would like to request the hon. Minister that, if necessary, they shouid
employ experts, engineers, chartered accountants, along with their
Government officers, to prepare an inventory of assets and properties.
Mr. Naidu rightly pointed out that when you travel by train from one part to
another, you will find a lot of things, costly items, like, railway
compartments, etc. lying all over the country. This is national property.
Let us know what our property is and how best it can be utilized.

With these words, | thank you, Sir, for having given me this opportunity.
| also congratulate Shri Lalu Prasad, his two Ministers of State, and the
14 lakh employees of the Railway Ministry. But, | am again sorry to say
that the General Manager of the Western Railways has not met Praveen
Rashtrapal for the last one year. We do not want Shri Lalu Prasad that he
should come down to Ahmedabad. He may direct all the General Managers
that they should meet the Members of Parliament of their respective areas.
There are certain issues which he need not look into. These can be
sorted out only by more and more meetings with General Managers and
staff.

| have one more point about the welfare of Railway employees.
Shri Lalu Prasad has added Rs. §/- per railway employee. The Railway
Ministry is prepared to spend Rs. 30/- per employee towards welfare
fund. So, Rs. 5/- has been added to Rs. 30/-. But | don’t approve this
increase of Rs. 5/-, though | am hot a Finance Minister, but | don’t approve

of this meagre increase. Let that Rs. 30/- become Rs. 100/-. T FHam &
fau @t vy @+ 4 = EFa |

So, welfare fund of raiiway employees may be increased. Thank you
very much.
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ot W WA (SAR YeW) : STEWIAE HEid, 39 g3 1§d w5 I |1 +1
et faa, T9e AT 39} 9g6-ogd US| HEIgd, W wa S 98 W AN
Al S st o Y e @ W R, e 1 AR W A S whEi R |
AT 3R SP1a FE SR R 39 IR qU e e e e ¥ qeen 1 i of
fasy 9 § v1e srepffa F1 =Ral § T W F < rean =Y feafa @ T Yo
TRRAEHE F TR TR IE T A B eI A R i i w i
3R 39 o wiewrd W HTEH 9%d 9 I 1® ¥ ok 39 SR w5 ot vm 7 femn s
@ ¥ T Y faie w9 A S form g St €, AEe sods & e 9gd
FRE TR T s R i e i Wl S @ R,
AT 39 3R 9ga I 1 STavEe € | 319 TR A 6E GEE F 998 W
WY AN APEE, B FHR T F T FH @I @W@A A
TR T @ T 3 TS W B E ) G e & w9 o agd o g
foerdt & afra 9Har & w9 H 199 ReEl RS 9w+ g §, 9 SRR e,
TGS €, feee 91, gemerme 8, S99 8, SR &, <iei-wrei ¥ s §, 9w e
F1 Brerd sgd GO 8, RET 3R wiewd W oy @ 7 @ g ¥ el wem w= |
W & o ol 24 AX B g Al iR YF Tl H i e 1Y 9o €,
I F1E Fortran oft 7 forn s @ ot 3% 9w gfaw @ 7 R wiwEl 1 e
o F1 S giaw fael g €, F1909 ot g ft i e gfaw yra # ol a Ay
e € ...(Haum)... I gfawm 3% foeft g2 €, TR §ara 1 3 d 9SS T

TR (o were ) : r=sl Agyd € e Hied St H L (FAuF)..
it R W : WU E ], S9a ¥ S A1 W @ "o €, 39 9 oTva

e e, FEd s w + S i o sga Fgr e = =X @ ¥ e
T o A Q fava § 959 T A €, afe gl f fagg sm €, W9
punctuality Y =ITa S R, timings T 914 3T ®, 3T st 3 4- 5 S e o )
I ot FTHR | fewedt & w5 R A g §, 9 fF gaamd s R # g,
dl 3 W A Fa AT T TN guirg | e S vy, o =vw o @ T v
el populated state %, W9 |® =1 | ¥ ¥, %78 F 9gd revenues e €,
AR TUSD FrasS I I F1 quig & TF W& & wiTel 9§ 38 ignore & fean
T § 3R ol S AU ™ 8 fhy wn @ 1 9ga @ &9 ¥, e F it fawga
ferazor o o fora &1 A (o @Al 61 enavgesan €, R f =i =t sea w1
Haud g g1
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T, ) e g St Y oft s ot et TR W Wi A i ww
Yo =t age ® wied o g &, f9R Wencroachments &, i st} fFgmu )
#F nin w3 § i 578 @l woa g o Yed w1 wrd dofd w1 faeror fan w3
L 1 o) & S o gen ¥, qe T wgw = A R, AFT IM WA AT
qfdw getd ¥—for service to the people, T &% To71 T4 HHM F 341 AR -
P2 ot e & et wor T, o Saarwe @ o Tt ¢ e # f =,
Toft & Tl € £ o st € g W I B W& € 1A @ ST,
Y T I @, TEwgd o A ¥, AR 7w wnm ¥y vy s &
U 178 g0 48 S Aa 1 F1 €, 98 9 AW FHIA & I99, 3R B IHT 3=
faumi Suwe Fd, & s or= @ sl 6@ fo st R s AN
H : :

ITAVILAE TR, privatisation of catering @t favan wan &, Afws s @
Toyrt SR T oft e &, S R T T iR s En F En # 9
@it 1 aFh sgl €, Tt ) food poisoning §E ¥1 3R 319 pantry cars ®
et ¥ 9 Y, A8 o onga W FE T w A 1w UF F9T G181 o I g,
W TE S Ted ¥, pantry cars ¥ 590 T | w1 @ W o §, ot 9
inspections T&Y md,~& wren s o 6 gohr =) gt @ei @t 2

ITQEAN AL, T8 @ 79 Fea ¢ for fome ok dame @ werd frdlt public
place ¥ @A 7 €, AfF1 W AeHH W fome ot dam & g @ s &
3R apgi e e w8, 38w off A e wga wiEd §13 o9 sanitation
% 9R 7 %81 % o % Yooy # 9% g Ot @ 76 %% 7 3neHl natural urge
B W1 =g 8, Afn Jgore o SR 919d 31 el €, F6ifE 98 9ga e
Teht v wedt €, el it F1E awE 78 AR ¥ o et & w1 o ¥ fF e
T APE FY 3 & € 1 o9 fyrwraa gt @ /i, @ erest 9% oft Iyee
=€t el ¥ 1 39 IO | Tui Tl U weh ¥ sfi aenfai et §

Iy o, fawdin $ e sere ¥ o e @ T ¥, 3ueh o gy s
it =ué = uTe &, Afew T faai A T RIE S Sewh 9% vge 9 €7
7w forg vata ghurd & g g | <ewd T ¥, 759 @ v W@ §,
faram safa e oF 1 & T 9T €, 6 F8i ramps T8 &, FE glfawd E,
% & ) gfaw 1 v 9w, FifE a7 a5 g9 @ wawa ¢, e |
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I TH W2 HT AN HY W A, 75 W) v F 76 oven 1w WA S g F
a3 § T 381 Sieie iR A B freights § F5t &1 ], IFMH oA R 2 fvtg
5 Y § SR Bard F off F %1 ) AfFT S5 wg-wa SMfE FR @R,
o § %t g €, W cancellation charges 30 sigl fag mu § s=f« afén fae
=gd wel At &1 THfET SR 1 39 AU cancellation charges 7 34 18, 30
SR oft w3 St Y e A afe |l TR Tt wetedt % R FiE A Wi| w1
AT ¥ o B9 Fige! 1 6 9a1 Té ol 8, SAfh T s=ar W agd 981 9 cancellation
charges F1 9&dl € | 731 it 1 39 3R +ft e &1 =l

HEIEd, TS & oga o1 goN €, H arew g% ol atfus & |, weta w95t A
1= F FL QR T, 97 o o 10 F, e Wu-g-wy g v @ =i
e 3Tt o) A9 A ST FX = freights @ 96T 51 1 W &) 319 SEFT
F1 impact gU 9fE W UE W@ &, 9% o H W@ Jife T A 9 iR e
THR U Sl 23-2R g ot T & It §, TR Yo g oft oo e
B ol 7 ST T0d WEE we @ e o | WRIKE, 39 SR oft v 3 aga
ETTH T : ‘

TEIed, THA 59 q 2rfe foran & it g9 785 fafeaw =7 &1 freight loading
farget IFLTA R T 1 T TN A T8 Aga H ¥ | 7 o WER A WA AW R,
TreRr # wifa 9 W 2, 39 fewra @ TE ¥ s 3 fusd ad i e f &
SO AW I eI MRFE AT R TIWmIRA Nt wd sA s M g,
T 39 3R o e A =ife | 7EeE, g gei o e A e du gad €, s &
FHR0 IS W 3fRs 9 W ¥ 1 vEeg, 49 TR wra g € & i 20 freiter
yaHe® eI @ ¥ 1wy, AR M AT R g s eI Fw e
o figear § srai Wt vieee Y T <0 @1 ® oi S foe otse-de s §, sa i 2
¥ 4 A€M I F1 999 o1 ¥, Jafew =g iR smifen § @ adl &1 9§
g4aferT 19 29 o T 1 increase in competitiveness 58 %! a1feg faad
& 89 world |z 9 industrial competitiveness €1 %t @& 3k ot w1 g
qHT Y Tiae T 96 9ES O 99 1§ {5 51 el f iR aest 8

HEed, AN T8 {9 Tfig *I{ER ports and container terminals & st=
Tgay fee 91 wnfee aife died @ gmm Sieet e 3tk T & e ot erad
WA H1 WIE T Sedl I 9 | 9k fAT 70 Y special speed corridors
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TATY HA AU | T8 Fe S @ 2 fF 79 s =1ga & w4 €, Sfe 9w ot
TG WHA § IR 19 il 73 FH FLGH | Io 9% F UF Lol B IER
59 @ gae9dz in India and China &1 compare f&=1 &, 39& 31aR
China Railways achieved an average output per employee 2.1 times to
that of Indian Railways. @ TR A&l 3Seqe 1 Ta1 &4 ¥ | 39fee g off Tan
ST T SHR SMEeYE 4 og | 36 Wt Tod & +ml § 3R gur € 39 fag
STavEF ¥ o Yd 1S %1l AR H A S R, R S IR w1, aw
T concentrate FX, I IS TS T diversification F1 iR w1 ® €, &9
fifen g &1 Fm oft FT W@ T, 70 oo BEhe ft o @ E, orae arer
TAAY FI @ T | AR & 37 FH HI =3HH &+ aﬁ?iﬂéamﬁzmtﬁaﬁsm
=R M Y @ @ S v M

TR, TN A A F T, ST FP g A FH e F S aa W& 137
TF T F FO UG 30 F1 ot 1 feon s €1 weigg, 29 iR o v fean
I =TT &R w9 whe F1 I IF w0 WIS W@ ¥, I F w0 e .1 g
Tz N A off e feen 9 =nfew s=ifs ¥ 589 uneconomical ¥

TEIed, Ia | AN 9ol 781 A 8 8, I 9 AU 9E B, AfFA IR W
$TETHAE wae W fHEd @ Railways are heavily over-staffed. =&l @8 dsivr .
¥ fr =rF visfefad 83w %1 AR fFa1 71 § between Indian Railways and
with US and China. 39 & disfte o8 &=t & % Indian Railways is reported
to be a meagre of 0.92 in comparison with 4.4 in US and 1.6 in China.
TaferT & 3 © T 79 ot wiefaefadt %1 8 =g siv 3a 1 +1 s w9 A
F1< | 7 Tor sl & o 2 o1 5wl =61 € | v Tl e A st ©R ey
1 foet 90T 12,000 FUE T4 F1 S 1 3 TH S AGA g9 HAsieE F
T F A T T E WA S wEed IR 5% W 7% TF F Afa s wHd
&, 99 W@ =) emaet 800 | 1000 F4€ T4 iR Afuw wg ! §1 Weea,
AT Tl TR &) Wt S faan Wy ot Foeusse sl HHie ®E
FH, 399 790 &1 wTe 19w & S|

# o g &, T ST & o A Y T o 9 I s e 3 s e
ForoTTT e Yo PRI o1 el iR sy @ & @ -
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% AAfafiam fad w9 § § s wew F STl F1 61 @ W= St w e
AF FT 9N T | AR -FH-AETS: & o919 H Y8 12 34 wewt o,
W& gl WHRR 1 o | 9 Fae T dal RRAT A E L, A qa &
9 @ 12 ¥ 9a w1 6 T A T , Fored et ) gy sgfaad @ #
o w8l W F1 6E %) 49 T 9, ed 9w Rag A ad f e |

IRV F Agh, HeEEE Tl < ofig 7 37 gfE F1 wed wga et ¥ ol
el W Shteredt &1 e ot w7 wet = R T A ¥, I GUR Y st ¢
YR Y FERER-F19 ® = 3§ vfiad &1 51 F1d 9« @, a8 a9gq i ofa
Q9 W@ ¥ | 39 1ot o w1y, wife e e T Wad @ wm sl
A vfEdA @ a1

& gE § 9% &1 awea § i g7 foesh ol graw & &fa F i aga 8t e
, 3t wa= forn g @ ey, ToRE, SRS, WREER, FAE BH T
aeefes 3 w2 IR frara faan sy @t aga | ¢ I & e sy, TR
feceh-Tag ¥ & TR ¢Hfirs 7 @ sen o ud |t %t gy gia it gw
3 I & ot Sg TAvEE € R o Aie- ey # 9 3 e
2 1 3T W # suht agd smavEEar €, sufee 39 S ft v e sy

Fia & § ag w1 I, 9% A FER F1 e e, @ FEgH A faw R
To18 VI AT B g uw Qe ol wIRiT uR el ved 3 faae fae ww wa
Ted fara gz ®, a0 wae vE e F & s @ s &) AR S g
Hrgret 3faR forst 1 w&ara, Tl w9 SR & g1 w&ilad % 31 < g1 8, Halt
i 3 Eigpfa € i 3 F9a F1 FE H, I 90 I AA ¥

# 7t wrea & i W WS weeE, i ore aw @ W 8, @ v § R e
TS B HUFA T, AT FF TR R R A WE, AW R A s @
T 39 YR Q 8 =01 =S S A e @ i § 3y ft 7g7ht, @ Fmam ok
13 3l arfureh Wrefred %R 3N 1 SFE 1 UEd 3 F g Ot 1 5= e
= Ty, § Ayt =@ =) wura e g 3K o e i et WSt e w W
A feR F+8 1 AR |

3.00 P.m. |
SHRI PENUMALLI MADHU (Andhra Pradesh): Sir, when we discuss
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' the Railway Budget, the entire naticn looks upon us with great expectations,
but they are disappointed upon seeing the performance of the Budget and

the Budget proposals.

Sir, in my opinion, when we discuss this Railway Budget, we should
analyse the performance of our Railways over the last few years. Only
such a critical review would help us in undertaking future tasks and in
fulfilling the expectations of the people of this country.

While discussing this Budget, we find that the most important defect
that lies with this Budget is the policy that has been adopted with regard.
to the expansion of railways or fulfilling the tasks lying ahead. The policy
is very much defective. Sir, if we see the performance of the Railways,
for the last 60 years, the growth is only three per cent. On the other hand,
the road transport has grown by nine per cent. Apart from general growth,

-the_network also has not grown as per the expectations. If we see the
network growth in the last 60 years, it is only 20 per cent, whereas the
road transport has grown by 400 per cent. It indicates that the policy that
is being adopted is a defective one. it is not only my view. But, it is what
planners feel. National Transport Planning Committee was constituted
during the year 1980. In 1980, under the guidance of Planning
Commission, after reviewing the performance of our railways, it fixed a
target that by the year 2000, the rail transport should occupy a share of
70 per cent in the national transport. But, it occupies only 35 per cent
share today. We are discussing this Budget in the year 2007. The target
fixed for the year 2000 was a 70 per cent share of rail transport. That has
not been achieved. The share of road transport today is 65 per cent. As
per the suggestion of National Transport Planning Committee, unless the
rail transport occupies a share of 70 per cent in the national transport,
we cannot meet the requirements of our country. But, today, after so
many years of planning and expansion, only 35 per cent share of rail
transport is there. It indicates a clear-cut defect in our policy. Sir, this
Budget claims 15 per cent growth over the last three years. Sir, looking at
the nine per cent growth in our economy and its impact, if we contain
ourselves, if we are self-satisfied with this 15 per cent growih for the last
three years, it will be misleading. Sir, in the same period, during this
three-year period, the road transport has registered a growth of 18 per -
cent. What planners decided in 1980 that share of rail transport should
be more when compared to road transport, that has not happened. So, it
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indicates a clear defect in the policy and deficiencies which are very much
visible in our planning. Why is this pooer growth there? In our General
Budget, we want to achieve nine, ten or eleven per cent growth in our
economy. Is it possible with this type of growth in railways? It is not possible,
Sir. Why? Why are we lagging behind? What is the reason behind it? Sir,
there are some reasons and we should understand the main reason. Here,
in the Budget, some measures have been suggested. Railway freight is
one of the cheapest transports. if we compare it to the road transport, it is
cheaper than that. In spite of that, the share of the road transport is going
up whereas the share of the rall transport is not going up.

Sir, for this, some temporary reasons are suggested due to which it is
lagging behind in growth. There are some defects. For example, till 1995,
the boxen wagon was permitted to carry 58 to 60 tonnes. Now, after some
efforts, it has been decided to permit it to carry 66 - 68 tonnes. In the last
two years, the same boxen wagon has been able to carry ten per cent
extraload.

To an extent, these types of measures may be responsible for not
achieving the growth. But what is the main reason as.to why we are not
able to achieve growth in our Indian railways. Sir, to an extent, under
utilisation of our capacity may be one of the reasons but it is not the
basic reason. The basic reason as to why Indian railways are not able to
achieve the targets is to be probed into. Unless we critically analyse this
particular aspect, we will be unable to focus our own targets for the
coming years. Sir, the main drawback lies with the factors that are related
to the investment. The growth of our railways is slow because of less
investment, which is made in the Railways. This inadequacy has not
been addressed even in this Budget. In this Budget, 'dedicated freight
corridor’ has been proposed. | think, in the last sixty years, this is the first
time that such a decision has been taken. The three major issues that are
proposed in this Budget are, namely, (i) 'dedicated freight corridor' with
proposed allocation of Rs. 30,000 crores, (ii) upgradation of meter gauge,
and, (iii) decentralisation of tickets availability.

Sir, if we carefully analyse these three aspects, we are not
going to achieve the expected targets. Sir, for Delhi Metro, we could
spend Rs. 16,000 crores whereas for the 'dedicated freight corridor' for
the entire India, the allocation is Rs. 30,000 crores; Sir, for the entire
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'dedicated freight corridor’, it is merely Rs. 30,000 crores. | think, itis a
~ very meagre allotment. Sir, for the last two decades, the growth of population
in the cities has gone up from 300 to 400 per cent.

But, the urban rail transport is a very big problem. You see how our
railway planners took a defective decision in 1986. The Railways took a
decision, a very defective decision, according to me. What was that
decision in 19867 In the name of shortage of funds with the Railways, the
entire urban transport was handed over to the Urban Ministry. Sir, if we
see, in the last two decades, the urban transport, not even one per cent
growth is there, when the cities have grown up, the population has grown
up by 300-400 per cent. In 1986 the Ministry of Railways had come out
with a policy saying that it had no funds and it could not undertake the
urban transport and it handed over to the Urban Ministry. Now, what is the
Urban Ministry doing? It is throwing thousands and thousands of crores
of rupees to the urban transport in the name of Metro or other different
names. So, inadequate allotment of funds is one of the basic problems
- that we are facing in the Railways. Sir, if we want to achieve 9 per cent
growth in our economy, this Railway Budget cannot discharge the
responsibility. ‘

Sir, coming to the other basic issues, my colleagues will speak on
other things, | will come to two or three important issues. In this Budget, a
very dangerous policy has been proposed. We have not seen in the last
sixty years such a dangerous policy proposed in the Railways. What is
that policy? That is public-private partnership. We have seen privatisation
in Railways earlier also. We can understand it in case of sweeping of
platforms, construction of bridges or some buildings. Earlier also this
type of privatisation was there. But, the new and the very dangerous
thing in this Railway Budget is that the works of safety-related areas have
also been entrusted to the contractors. Our party cannot accept this
poiicy. Thousands are thousands of workers are thrown out of the work in
Kerala and in Andhra Pradesh. | have seen in Andhra Pradesh 10,000
people were thrown out of the work because the catering service that had
been privatised. And, what does this new catering policy tell us? The food
that is supplied in the Railways is worst type of food. The cost has gone
up by one hundred per cent. Not only that, Sir, maintenance has also
been privatised. Earlier, only construction activities used to be given to
contractors. Now, the maintenance is also given. Even signal maintenance
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is given for privatisation; even track maintenance is also given for
privatisation. This is very dangerous, Sir. Our Railway Minister should
take note of it. We did not come across this in the earlier days...

SHRI R. VELU: We are not giving traffic maintenance.

SHRI PENUMALL! MADHU: We know that a number of accidents are
taking place. Even then, safety-related issues have been handed over to
the private parties. Earlier, we did not come across so many accidents.
Why are so many accidents taking place nowadays? Sir, our Minister
says the track maintenance is not handed over to the private contractors.
I am here to prove it. | can prove it that it is happening in Mumbai. Sir, in
Guntur Division, in Andhra Pradesh, so many gangman posts are vacant.
There are thousands of backliog posts. In Secunderabad, out of 926 -
sanctioned posts for drivers, only 716 are working for years together.
Every driver is forced to work for 16-18 hours for more than 20 days in a
month. Their wives come to us weeping that they are unable to meet their
husbands. Their children tell us that they are unable to meet their fathers.
They come home only for three or four-days in a month. The number of
trains has gone up. But the recruitment is stopped. So many backlog
posts are there. One day, during Dussehra festival, some drivers applied.
for leave. All the five drivers were suspended in Kazipet Division. Only for
applying leave, they were suspended, Sir..

Sir, | want to know whether maintenance of coaches is not related with
safety. Maintenance of bogies, locos, and bridges is not given to the
private contractors. )

IqRwIeRa (st e fas) : my S, T 9 T

SHRI PENUMALLI MADHU: Sir, my submission is that privatisation is
a very serious thing. Sir, we are happy that freight charges have not
been enhanced. But what about other policies that are being floated in
this Budget? Shortage of gangman is there. Tracks are not properly
repaired. For that reason, accidents are taking place. My submission to
the hon. Minister is that all the backlog posts should be filled. | request the
hon. Minister to submit it in Parliament how many posts are lying vacant -
and for how many years. | am requesting this in this House. How many
posts are vacant in the Secunderabad Division? The number of trains
has gone up. The track distance also has gone up. But so many posts
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are vacant. Even some trains run without a guard. Itis a very dangerous
thing.

g H (S Faws ) ngsﬁ e feeFad 12 fres @R o1, =8
AR

SHRI PENUMALLIMADHU: Sir, only last thing. itis about the mvestment
criteria.

Members of Parliament from Andhra Pradesh belonging to different
political parties went to meet the Prime Minister and gave representation.
So much discrimination is practised against Andhra Pradesh. Our
share of profit from Secunderabad is Rs. 1350 crore. But we were given
only Rs. 250 crore. Not only that, Sir, an impression is there that the
Railways have a pacca investment criteria. Rules are there. But if they
want to sanction any project, they distort the figures. Sir, today people
are feeling that their due share is not given to them. It is not only from one
State. It may not be just from Bihar or from other one or two States. But
people from other States are feeling that their due share is not given to
them. inspite of pacca investment criteria in the Railways, the Railway
Ministry is yielding to the political pressure and is not domg justice to the
entire nation.

ITHWTEH ( aﬂmﬁw):qgaﬁ, MY TS AR | ... (HFE).., IF &, I
F afet Q0 w1 =fee | vy S, ST W9 U A T R ) L (FHEuE)... it e
ferat 2T 3R Sei? You take only one minute.

SHRIMATI BRINDA KARAT: Sir, these are very important points
...(Interruption)...

IqQTAS (5t Forws fias) : o9 Sf3g, 7y S, Afaw .

SHRI PENUMALLI MADHU: Sir, | am concluding. Sir, another important
point is, the optimal utilisation of congested sections. Sir, if we critically
analyse ourselves, we will find our strength lies in seeing our weakness. If
we can see our weakness, there comes our strength. 1 appeal to the hon.
Minister to see the weakness, take the criticism from all corners, and
- without any bias, try to come to objective understanding. Régarding optimal
utilisation of congested section, resorting to the bypass lines and improving
the loop lines, if such measures are taken immediately, we can improve
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congestion to a great extent. Many alternative routes, like Nagpur-Adilabad
route, can be an alternative route for congested routes.

Iqgaray (o wEus fa4): 2fEy, 3w W ond 3R 3R w0 Ser T € 3t
Wwaw%nmﬁé@ﬁammwﬁﬁlmg@aﬁ I

W, 7Y ST

SHR! PENUMALLI MADHU: Viability gap funding also is provided by
the Ministry of URBAN DEVELOPMENT. My submission is that the Prime
Minister's Office should review the 1986 decision, entrusting the urban
transport to the Ministry of Urban Development, and it should be given
back to the Railways, and instead of spending thousands of Crores, if
some little amount of money is allocated, with that money, we can improve
the urban transport. This is very much needed. Thank you very much.

SHRIMAT{ S.G INDIRA (Tamil Nadu): Thank you, Sir, for giving me this
chance. Sir, the 4th Railway Budget, presented by the Congress-led
Coalition Government, the UPA Government, brought a little focus, showing
some exposure like not raising the freight charges, with so many demerits
and imbalances. Sir, anyway, there is no hike in the fare, and we must
appreciate this fact. Further, a reduction of Re. 1/- in daily ticket fare has
been announced. This is also a welcome measure. But, on the other side, .
instead of incerasing the seats in the second-class sleeper category, they
have increased the number of seats in the tatkaal category. For the tatkaal
category, they are charging Rs. 150/- more than the ordinary ticket, and
the poor people are forced to purchase the tickeis in the tatkaal category.
This has been done because they want to balance the fare. They have not
increased the fares, but they have to increase the charges on tatkaal
tickets, because by doing so, they are balacing the income of the Railways.
So, | request the Minister that the charges in respect of tatkaal tickets
should also be reduced, and more second- class sleepers should be
provided than the tatkaal system.

An announcement has been made in the Railway Budget that there will
be e-ticketing in petrol pumps, post offices, ATM centres, hand-held
computers for the on-the-spot reservation. In this regard, | would like to
submit that it is very helpful to the educated people, urban people, who are
going to the ATM centres and post offices. But, what about the rural people?
How will they get the reservation? How will this new system reach the
poor people and how will they get the reservation? In this regard, | would
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like to inform this House one thing. At times, even the Members of
Parliament are not able to establish their contact with the Railways when
there is urgency. The Railways are having their own telephones. When the
Members of Parliament are not able to establish their contact on the
telephone lines, when even the Members of Parliament are not able to get
the line, how can the poor people or the ordinary people get the line? So,
| draw the attention of the Railway Minister towards it and request him that
the modes of providing this type of service and information should be
increased. | also request that to help the poor people to get tickets easily,
an alternative reservation system should be introduced in villages and
rural areas. Instead of providing passengers amenities in trains and also
at rallway stations, the proposed huge investment in container operations
only shows that the Railways, nowadays, is giving importance to the
business entrepreneurs than providing service to the public because they
want to earn more money for the organisation. But, at the same time, we
have to give importance to providing service to the public also. ’

_Here, | appreciate the efforts made by the Railway Ministry that it has
given an invitation to all entrepreneurs for entering into a long-term service
agreement with the Railways. In the Budget speech, the Railway Minister
has mentioned that in respect of cement and steel, they have invited
heavy industry people for entering into long-term agreements, Sir, various
car companies, IT companies have been set up in Tamil Nadu. | request
the hon. Minister to invite, on the same lines, those companies for entering
into long-term agreements. That would help increase the revenue of the
Railways, and also of the State Government.

And also, Sir, the Railway Minister, Laluji, has told the press that Indian
Railways was earning profits, and he would never allow anyone to privatise
this Organisation. Before the press, he has given such type of report or
version, but, as was, very seriously, mentioned by Madhuiji, and after-
seeing the report, | also stress the point that entering into agreements
with private persons will not help the poor people, the passengers and
the travellers, and they are very much concerned about their own profits.
What stand is the Government going to take? in the Budget, they are
saying like this, but, before the press, Laluji, has said that they won't
allow private parties to enter into the Railways. So, | would like to know
what is the stand taken by the Government.

Sir, Lalup has also mentioned about havmg 700 additional coaches in
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popular trains. And also, he is going to further have 800 extra carriages in
this financial year. But he has also informed us, in this regard, about the
length of existing platforms. In addition, he is going to increase the number
of coaches. But that will create a huge congestion at the stations. To
extend the length of the existing platforms, what steps is the Railway
Ministry going to take? And also, for having reservation in crdinary sleeper
coaches and other reserved coaches, there are long queues on ordinary
days. There is a deficiency of water. People are suffering. Mere
introducing new trains and increasing the coaches is not going to help.
The Ministry should take necessary steps to help the travellers. Sir, here,
I would like to mention 6ne thing. In the Budget speech, the Minister has
said that they are going to have 800 coaches. Apart from that, the basic
amenities also should be provided. We know that the Railway Ministry is
* doing its best for providing maximum comfort to its travellers | would like
to put particular stress on this point, Sir.

Sir, | appreciate the efforts madg for providing reservation in lower
berths for ladies. Being a lady, | appreciate the provision of reservations
made for senior citizens and disabled persons. | appreciate the
concessions given to students during the examination days. Special
coaches for handicapped persons, introduction of vendor's coaches, |
appreciate his efforts made for providing all these things. But there is
some imbalance. Great injustice is done to Tamil Nadu. The Chennai-
Mumbai corridor has not been included in the first phase. It is going to be
taken up in the second phase. At the same time, | appreciate the Ministry
for taking up the Tiruchi-Madurai electrification in the first phase. |
congratulate the Minister in this regard. | request the hon. Minister that,
in the same way, the Chennal-Mumbal corridor has to be included in the
first phase.

Regarding new trains, he has informed that five new trains have been
introduced in Tamil Nadu. But only one new train has been introduced. |
would like to inform the House that Coimbatore-Nagarcoil train is the only
new train. People are going to get the benefit of Bhubaneswar-
Rameswaram, Chennai-Egmore-Nagore and Chennai-Egmore-
Rameswaram trains only after gauge conversion. What is the time-limit
for gauge conversion? When are you going to finish the gauge conversion?
When are the people going to be benefited by these trains? So, only one
new {rain has been given to Tamil Nadu, that is, Coimbatore-Nagarcoil.
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There is a long-pending request for doubling the lines. Now you have
given priority to doubling the line from Dindigul to Madurai. But our request
is for doubling the line from Madurai to Chennai. ‘It would help avoid
congestion. In all meetings and everywhere | have been raising this point.
| have been speaking on the Railway Budget for the last four or five
years. | have been stressing on this point of doubling the line from Madurai
to Chennai which will be helpful to the passengers and to avoid congestion.
8o, it must be given priority.

[MR. DEPUTY CHAIRMAN in the Chair.]

In this Railway Budget a provision for doubiing 700 kilometres has been
made and doubling of 400 kilometres is yet to be finished. | request the
Ministry to include the doubling of Madurai-Chennai line in this
700 kilometres. The gauge conversion work in Tiruchi-Pudukottai, Tiruchi-
Manamadurai, Pudukottai-Karaikudi and Virudhachalam-Salem-Cuddalore
sections is going on. Here | want to know about the new proposals and
the time-frame. The allotment is very meagre. The long-pending demands
for new lines will not be met because of this meagre allocation or deficiency
in allocation. The Minister of State for Railways, Veluji, is from Tamit
-.Nadu. He shouid give priority to al this new line from Karaikudi. So many
passengers are coming from there.

| would like to mention here that you have given concession to steel,
cement, cardamoms, etc. Bodinaikanur produces a lot of cardamom.
The road transport operators are transporting cardamom and earning
revenue. There is a railway line. But it is metre gauge. | would like to
inform the House that it takes three-and-a-half hours to four hours to
reach from Bodi to Madurai by this metre gauge line. But by road transport,
by bus, people can reach Madurai within one-and-a-half hours. So, they
prefer bus. The officials who go for inspection, etc., inform that it is not
feasible and there are not much passengers. But the reason is that it
takes a longer time. There is plenty of cardamom. By transporting
cardamom the railways can earn revenue.

I must appreciate Veluji for holding a meeting in Chennai and asking
all the Members of Parliament from Tamil Nadu to inform him about their
grievances and demands. He has given a new line from Dindigul to Kumili.
But the problem is that no fund has been allocated. He said that they
were going to conduct a survey. It has been delayed for the last 25 years
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for want of survey. A survey has already been done up to Bodinaikanur. So,
the remaining survey should also be done immediately. A lot of people are.
going to Sabarimala by road by this route. it will be helpful to the people
who are going to Sabarimala and also earn revenue for the railways. Sir,
one train, Shri Velu knows it, from Egmore to Erode, then extended to
. Kovaiis very helpful for the people of Thirupur area because ther« are so
many industries. So many people go to Thirupur ar.e. Just three-four
days ago, | saw on the television that people were protesting and sitting
on dharna on the railway line. Actually, this train‘is very helpful to the
labour class. Now it has been extended to Mangalore. You can extend it
to any place, but it should reach the Thirupur area on time at the
convenience of-Thirupur people.

Sir, | would like to get an assurance from the hon. Minister regarding
the Salem Division. The Minister has informed us that on 14th April they
are going to have a function at the Salem Division. Sir, on 2.3.2007, the
hon. Member, Shri T.T.V. Dhinakaran raised a question about the Salem
Division. On the same day, Shri K.E. Ismail also raised a question about
the Salem Division. The Ministry has informed that the present length of
rail network under the Palakkad Division is 1,132 kilometres. The length
of the rail route proposed to be removed from the Palakkad Division is
623 kilometres. There is no specified minimum length for a route, for a
division. Sir,-1 would fike to make a request to the hon. Minister that
Coimbatore-Thirupur-Erode section must be in the Salem Division because
so many people are....(Interruptions). It is my right.

MR. DEPUTY CHAIRMAN: That is her demand. Why are you worried?
.(Interruptions). It is her demand. Whatever you want to say, you can
say. | cannot stop her from saying what she wants to say. {Inferruptions).

SHRIMATI S.G. INDIRA: Sir, | am demanding it becatise you are not

- fulfilling the long-pending aspirations of the people of ti:¢ 3='~m Division

in Tamil Nadu. (Interruptions). So i would like to have Coirr  ...ore, Erode,

Thirupur under the Salem Division. Sir, they.can ask for anything. This is
my right. -

MR. DEPUTY CHAIRMAN: Don't quarrel. it is not the Cauvery issue.

SHRIMATI 8.G. INDIRA: Sir, | am not asking how Thiruvannamalai-
Nagarcoil comes under Thiruvananthapuram. A new division is going to
be created. Therefore, | am asking for it. The Minister has informed that
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‘there is no limitation of kilometres. Anyway, it is the aspiration of the
people that Coimbatore-Erode should be included in the Salem Division.

MR. DEPUTY CHAIRMAN: There is one more speaker from your party.
You must give some time to him also.

SHRIMATI S.G. INDIRA: There should be some grace to lady Members.
Sir, my next point is about EQ release from Chennai, Madurai and Trichy.
If we send a requisition, the Emergency Quota is not released. This is the
major problem. When we give it to the people who come to us, the
Emergency Quota is not released. This is happening every day. The
concerned officer does not mind the request. We have to shout at the
officer. In order to avoid this, you make arrangement for a separate
phone in the EQ section and one officer should be there to attend to our
calls. My another request is that there should be escalators built at the
Madurai Station. This will be very helpful to a large number of people,
especially, the old age people. Another thing is, as Madhuji mentioned,
there are about 8,000 vacancies to be filled. if these vacancies are filled,
it will give job opportunities to so many people. '

Then, Sir, coming to my constituency, — it is a personal request | am
making — you have included Madurai-Karaikudi as a new line, and | am
thankful to the Minister for this. But you have also mentioned that you
would be having a survey on this. | request the hon. Minister that the
survey should be undertaken immediately because he is well aware that
the famous granite unit at Keezhavalavu area is situated there, and the
road transport is enjoying the fuli benefit. By having a new line there, the
Railways can get the revenue. It will also be helpful to the people coming
to that place, as the famous temples of Pillaiyarpatti and Kundrakudi are
situated in that line. People from several parts of India are coming there,
and it will be very much helpful to them. This is my personal request.
Immediate survey should be undertaken, and the allocation should be
made at the earliest.

Finally, Sir, | am thankful to the hon. Minister for allocating Rs. 715.62
crores for Tamil Nadu in this Budget. An amount of Rs. 70 crores has
been allocated for doubling work between Dindigu! and Madurai. Here, |
would requ ast the hon. Minister to extend this doubling work from Madurai
to Chennai. Another Rs. 30 crores has been allocated for gauge conversion
from Dindigul to Coimbatore. Also, Sir, the survey on the Bodinaikanur
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should be completed immediately. Only then we will have the proposed
broad gauge line.

Sir, thank you very much for having given me this opportunity. -
st wifaet W (faer) : sgwvefy w@iey,
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T w9 e F 92 F aEE O ¥, TR g o Bt 8, T o T H
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MR. DEPUTY CHAIRMAN: Except what Shri Motiur Rahman says,
nothing will go on record.
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*Not recorded.
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SHRI KARNENDU BHATTACHARJEE (Assam): Mr. Deputy Chairman,
Sir, | rise to speak about the Railway Budget which has been appreciated
by the general people of the country. | would like to say a few words on
this. The Railway Budget 2007-08 happens to be the fourth consecutive
Budget, which has set a record of not raising the passenger fares. Salient
features are that about eight per cent fares of upper class have been
slashed. At the same time, there is a reduction of freight charges on
diesel, petrol, minerals and coal, which will check the inflationary trends.
About 40 new trains, including eight garibi trains, are expected to be
introduced. About more than 800 coaches would be attached to popular
trains. At the same time, there is a proposal that second-class coaches
will get upholstered seats in increased numbers. | must congratulate the
Railway-Minister that, at least, he has taken some steps since the last
four consecutive Budgets. Many Members have criticised the Government,
the Railway Department. | have been a Member of the Rajya Sabha for
the last 11 years. There are many suggestions; the Opposition may criticise
as Opposition. Definitely, every Member has a right to give constructive
suggestions. But this is the first time | have observed this. It is also a fact
that not a single Minister has done so. Though Laluji has many difficulties,
he has, at least, maintained the balance of the country's opinion. The
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people below the Poverty Line are in majority in our country. They realise
that at least Laluiji is thinking about them. That is why | support, appreciate,
and congratulate Laluji. There will be 50 per cent concession for
candidates. Is there any Minister since the last eight years who has given
50 per cent concession to the students to appear for the examination?
Sir, last time, | said something about the unemployment problem. | have
full praise for Laluji that he will, at least, fulfil the demands of about 800
Members who are in the Lok Sabha and Rajya Sabha and, definitely, he
is thinking; | appreciate his thinking. In four years, he has taken such
steps. Sir unemployment is a burning question in the country. | think he
is the only Minister who can solve this problem. For developing additional
infrastructure and for providing extra amenities, there is a proposal to
allow public-private partnership, which has been criticised by our hon.
Member Madhuiji. Is it possible for the Government? The whole country,
the whole world is now under the liberalisation process. We are aiso
following the liberalisation process. We are following this policy. At present,
we have growth of 9-11 per cent. Privatisation is required. Every State
wants to have factory, this factory, or, that factory. The Railway Ministry
is not the only Ministry to provide funds. So, | appreciate Laluji. This is
the new mantra. We should use world-class technology in Indian Railways.
Private and Public—this is the new mantra | think. | am not in favour of
privatisation. But, the Railway Department is a big organisation. Our
country's policy is like this. At present, we can compete with the world
technology, | say as an Indian, and as a Member | am proud of it. The
hon. Minister is very serious about senior citizens and disabled persons.
Special attention has been given to women over 45 years who would
automatically be-entitled to a lower berth in AC Sleeper Class. This has
happened for the first time in the Railways. Perhaps, this has been done
for the first time in the history of Railways. He realised this problem. He
has realised that a forty-five year old woman cannot climb up to the
upper berths. The hon. Minister has realised this thing. T* .t is why he
has taken such a step. |, therefore, appreciate this step of the hon.
Railway Minister.

The other good thing which has been done, for the first time, in the
Budget is that special coaches with wider cushion seats, specially-designed
toilets, etc., would be introduced for the disabled passengers.
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Sir, safety has been accorded a priority in the Budget. Appropriate
“amount has aiso been kept for modernisation of Railway tracks in a
phased manner. It has been proposed that more staff is to be trained at
the national as well as at the international level on track safety. We have
discussed this probiem several times. As far as the problem of track
renewal is concerned, my colleague, Mr. Chaturvedi, is here, we have
discussed this issue in the Raitway Standing Committee meetings several
times. We have discussed various matters related to this. We have
discussed this thing many times. | think keeping that thing in view, our
hon. Railway Minister has taken several steps. | request that this should
aiso be implemented. The only probiem is there is no implementation of
the measures announced. So, Laluji should take care to see that the
schemes which have been announced are implemented step-by-step.
The schemes should start. They should be implemented.

| also congratulate the Railway Minister about the steps he has taken
with regard to the North-East. | come from Assam. Previously, one senior
leader of the NDA, Venkaiah Naiduji, — he is not here — had criticised
the Railway Minister. But, in my area, several projects have been taken
up in this year's Railway Budget. There has been Lumding-Silchar broad
gauge line which was taken up in the year 1996 and then there is
Kumarghat-Agartala line which was taken up in the year 1996-97, but
nothing was done during NDA's time. Our most important demand is
refated to the Bogibil bridge and Mokokchung project. All these broad
gauge line projects have been taken up during Laluji's time. | must
congratulate him for all this. But | must mention one thing. The Railway
Minister has mentioned in his speech that the Bogibil project would be
taken up. Laluji, the Bogibil bridge is very important for Assam, i.e.,
Brahmaputra Valley. It adds confusion among the people of Assam whether
this will be taken up this year or not. It should be taken up immediately.
However, you have not mentioned anything about it whether it will be
- taken up this year or not. | would like to know whether it would start in this
year or not. The Prime iv:.ister has already announced that it is a national
project. My colleagues, paiticulary, the hon. Members from that area,
should realise that Mizoram, Manipur, Tripura and Nagaland are aII
connected with it.

Sir, the UPA Government, under the Ieadérship of Dr. Manrﬁohan Singh
and under the guidance of the Congress President, Soniaji, has taken
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various steps for the development of the North-East. You know the present
position of the North-East. There is insurgency zone. These people are
feeling dejected. There is a feeling among them that they are being
deprived of the opportunities and amenities which are there in the other
parts of the country. That is why, our Government and the Railway Minister,
Laluji have taken some very good steps. | must appreciate it. | hope that
he will fulfil their demands early. This is my personal opinion. | have
fought for this Lumding-Silchar project for a long time. This project is
connected with Agartala, Mizoram, Manipur, etc.

| think, Laluji has already got the information that the Government of
India is withdrawing forces from this insurgency-prone area. There was
a militant attack there in which many Railway employees died, many
contractors died. After that, he discussed this with the Home Minister, the
Chief Minister and with me. He had consultations with several other leaders.
It was emphasised that this is a very important road and, accordingly, the
Central Government has sanctioned some para-military forces and the
State Government has posted them there. But, at present, since the UP
elections are forthcoming, the Home Minister is trying to withdraw the
force. But, let me say, Sir, that the hon. Home Minister should realise that
this is an insurgency-affected area where we are facing the ULFA problem;
89 Hindi-speaking people died recently. People there have been fighting
for this cause. Forces should be posted there. Laluji, please take up this
matter. You are a senior Minister. | also hope my friend, Shri Santosh
Mohan Deb, will take up this matter with the Prime Minister.

Sir, [ also want to mention that the Railways has the highest potential of
providing employment oppdortunities. The unemployment position in the
whole of the North-East, but specially in Assam, is the worst. Not only in
my State but also in other States of the North-East there has been a
grievance that although the railways have a huge potentia! but that region's
people are being deprived. | am not talking about the G- up A or B of
posts which should be filled only through a competitive examination but,
so far as Group C and D posts are concerned, | suggest to the hon.
Minister that appointment should be done on State-wise basis and not on
the zonal basis. This is my opinion which should be examined.

SHRI LALU PRASAD: There is a Supreme Court judgement
(Interruptlons)
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SHRI KARNENDU BHATTACHARJEE: | don't know, Sir, what the
Supreme Court judgment is. But we are facing this problem day-in-day-
out. Is the Supreme Court above the Parliament? (/nterruptions) No, | do
not agree, Sir. | respect the Supreme Court. But there are lakhs and
lakhs of people who are unemployed. There are cases pending in the

" lower courts and the Supreme Court. What is all this? Sir, you are a
leader of our country. You should sit with the Opposition and discuss
these matters and decide to do something. So, this is my solution.

sit we] woE: W, gE FE 1 A 37 wonte ¥ fF R @ woft @it =),

according to the Constitution, dfaur & gaifass, fag d@faum & g1 @it 3
It ol iR fora €, &t it $18 +t =qaen 3w €, S dfaym R sufa
T 15 WA e g A, o g @, s # srre-wnrg Wk grad F oft
0 9 et oft gas-gadt F1 3797 0 F i frelt va F Al stk wem e

I 7 AUFR R | TS F - FTh T T @ T 8, T RFwa 1A,

dfgum & agd goitw +1E Ft sqaeen faega I

SHRI KARNENDU BHATTACHARJEE: But, please think over it, Sir.
That is my earnest appeal to you. How it is to be tackled, you know. You
have a very good brain. So, please devise some mechanism.

ot Qe e Srggaterdn: 53 wEeieg, 9 o W w9, 9w wded S e
3N} €, 39 N T foan o o1 T P SfTEA ) AR HE Waem T A
. e € s guta w1 1 garen ot fem, feeg sndtia F, W sridem yE g @,

. EHHEL S Iy # smiedt  faars St il E gen 3R I ARt ale
fean T, U A Y IS Wt TR T Tt 1 i wom @ § iR d anftia
A R wR mwﬁmmmmmmmm#m
& fremfere, fasrer & wamm wfifsm) :

SHRI KARNENDU BHATTACHARJEE: Yes, Sir. | support what

Shri Ahluwaliaji is saying. L.aluji, you should think about and | am sure
you will come out with scme solution. There are many families which do

not have any of their membe: s employed either in the State Government

or Central Government. | would suggest to the hon. Minister that in Groups
C and D, consideration for employment should be on the basis of State
- and not on a zonal basis. That is my point. But you must examine all the

issues. At least, one job should be provided to each family where none of
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their member_s is employed either in the State or Centfral Government.
That is my request. St TRER ¥ t& gt F AFG W TR @ AFA C T
D St # A | - FF 9 T ; not these others. Sir, 78 <TE go feardie
¢t &1 Other Departments are only giving hope. They are not giving
anything.

In this UPA Goverriment, the Congress is the big brother and their slogan
is ‘AW FT Y, AW AH F NG|

MR. DEPUTY CHAIRMAN: Please, conclude.

SHRI KARNENDU BHATTACHARJEE: So, | must say, for Laiuji, new
mantra should be, ** Ate F1 19, T4 & W9'’ Then, every Member will be
satisfied all over the country. We are 800 representatives of the country.
With this new confidence, | wrote a letter to the Minister regarding one
candidate. The answer was, "No, your name is not in the computer list."
What is the computer?.it is not meant for chaprasi and Khalasi. It will be
purely your decision. | think Members of Parliament who represent the
people are responsible to the electorate and should have some control, at
least, in the employment process. Their recommeridations should be given
due consideration in their respective constituencies. 1:hank you, Sir.

MR. DEPUTY CHAIRMAN: Hon. Members, there are 40 Members

who have to participate. Please, restrict to your timings. Shri Ram Narayan
Sahu. '

& 9 0 W, A 3@ A ... (FAR)...
ot UHe THe FEGAEAT: AT & F1 $1 AR DY TR | ... (HEIH)....
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e

oft T TV W WA FE o T A B e T FL

Ted o] ot Y TR S W oA § iR R 9 el 3 wfd
& o= ) 9uTd 3 G FE A S @ft By, Wt it B -9 wwE
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SHRI PENUMALLI MADHU: That has to be changed, Sir. That has to
be taken back to the Railways. If we do not take it back, the urban transport
cannot bé improved.

ﬁmwm:ﬁﬁmmqm,ﬂmmﬁsﬁmuml
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SHRI TARINI KANTA ROY (West Bengal): Thank you, Mr. Deputy
Chairman. Sir, | rise to support this Railway Budget with some reservations.
Sir, this year the Minister for Railways has placed a Budget with specific
direction and the direction is privatisation of Railways. He declared that
the Railways have constituted a Public-Private Partnership Ceil since
Railways want many more PPP schemes.

Sir, | do not know whether Laluji still remembers his speech dated
September 10, 2004, when he had said that he would rather quit than
allow privatisation in Railways. He further said that private sector would
not meet the aspirations of people at large if the Railways were privatised,
as the cost of operation and services would increase manifold. Sir, -
according to a recent PTi report dated January 6, 2007, the Railway
Minister has said that the Indian Railways was in prcfit and he would
never allow anyone to privatise this organisation. Sir, the same Laluji, in
his Budget speech this year, proudly declared that the Railways have
leased out catering and parcel services, invited private investment in
wagon investment scheme, awarded licence ta private parties for
running container trains even when the turnover of the Container
Corporation of India Limited is Rs. 2,489 crores and the net profit is

316



[12 March, 2007] - RAJYA SABHA

Rs. 334 crores in 2006-07.

Sir, | recall that IRCTC in its 2000 Business Plan had declared that it
would engage a consuitant to prepare a plan for privatisation. That was
‘during the NDA period. People of India refused to accept the policies of
outsourcing of the NDA Government and brought the UPA Government in
power. But, unfortunately, Laluji preferred to carry on the legacy of NDAin
his current Budget proposal. R

Sir, the result of recently concluded Assembly elections is a warning
from the people. Can | ask, whether the Indian Railways is going to lose
its monolithic character which it has been carrying since pre-
Independence. Sir, like last year, this year too, there has been no increase
in train fares. Over and above, a further reduction of Re. 1 in daily ticket
fare has been announced. Thi$ is welcome. But, Sir, at the same time, |
am afraid that Laluji will definitely find out other ways and means to
increase the earning of the Railways, as was done last year by renaming
a number of trains as super-fast, increasing the charges for cancellation
of tickets and increasing the fee for Tatkal reservation. Sir, | request the
hon. Minister to let this House know how much the Railways have earned
during 20G5-06 on this account. Besides, technological advancement
has not been reflected in the super-fast trains, which continue torun ata
~ speed of 55 kilometres per hour. Express trains were upgraded to super

fast trains, but there is no change in the time-table which means it takes
the same time as it took eartier to cover the distance. And still, passengers
are being made to pay higher for the ticket, which defies logic. Sir, this
Budget clearly could not live up to our expectations. In the previous Budget,
57 new trains were allocated, apart from extension of 37 train routes.
This year, the number has come down to 32 and 23 respectively. And the
Budget documents also reveal that despite last year's announcement, 10
new trains were not introduced, while extention was not done for 8 trains.
| would like to know the cause and the time-frame for introduction of
those trains.

Sir, the Railways have succeeded in increasing freight, butthe same is
_hot the case with coach and locomotive. Instead of setting up new units,
the maximum utilization of the existing manufacturing units should have
been the target. Sir, the Railway Minister has given some cosmetic touches

~ to his Budget speech. He has proposed to increase the number of
unreserved coaches in all trains, excepting fully AC trains and
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Jana Shatabadi Express. He has also proposed to raise the capacity of
sleeper coaches from 72 to 84, AC chair car from 67 to 102. AC3-tier from
64 to 81, AC2-tier from 46 to 48 and AC. 1 from 18-22. These proposals are
welcome, but, at the same time, to implement them, the length of the
existing platforms will have to be extended. | do not know how it will be
made. Again, in almost all long distance trains, already passengers of
3-tier sleeper, AC coaches and unreserved coaches face long queue before
the toflet, and there is inadequate supply of water. So, increasing berths
and seats would make it an acute problems and | believe, Laluji will also
take care of these problems. ,

At the same time, Sir, we have seen in the Railways, passenger
earnings have been increased. The target of the passengers earnings for
this year is Rs. 20075 crores, which is higher by Rs. 2675 crores than the
last year's earning. But, in case of passenger amenities, | do not know
what additional facilities were provided to the passengers during this time
because the Railways have announced the last year as the year of customer
service with a smile. But, our experience is, when we travel by a train,
especially, | am talking about Guwahati Rajdhani, we see the quality of
bed-rolis becoming worse, pilloues becoming smaller, and at the same
time, the quality of food has also gone down when the pnce of food has
increased. It should be taken care of.

Sir, the hon. Minister for Railways, in his Budget speech said, "Railway
safety is our prime concern”, and | hope, he wiil appreciate that the track
renewals, level crossings and bridge works are important camponents of
safety.

2006-07 is the last year of the 10th Five Year Plan, and here, we see
the Railways failing to achieve its target. The target for new lines under the
10th Five Year Planwas 1310 kms., and the likely achievement is projected
to be 945 kms, resulting in 365 kms. shortfall. Similarly, the doubling
target was set at 1575 kms. and 1363 kms. is the likely achievement,
which mean, the shortfall will be 212 kms. Even worse is the case with
EMUs. Thedarget for the 10th Plan was 1965 EMUs, and only 869 EMUs
is the achievement. In case of gauge conversion, we see that the allocation
of Rs. 1,300 crores was increased to Rs. 1,901 crores in the Revised
Estimates. the target was increased from 1100 kms. to 1225 kms.
Unfortunately, the actual achievement, at the end of December, 2006, was
just 548 kms. '
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Sir, in track renewals also, the budgetary allotment was Rs. 2,922
crores. At the end, it was increased to Rs. 3,418 crores. But the target
of 4,000 kms, remained the same. | do not know what is the cause
behind it.

MR. DEPUTY CHAIRMAN: Please conclude now.
SHRI TARINI KANTA ROY: Sir, | am concluding.

| am coming to my own constituency area. Sir, | have seen that the .
Railway Minister addressed the safety issue in the other House, while
answering Unstarred Question No. 1466, on 30.11.2006. But, since then,
we had seen Belakoda incident in West Bengal and the terrorist attck on
the Samjhauta Express near Panipat.

Sir, | am sorry to point out that a huge quantity of Railways land remains
-unused for decades. The State Governments which have given lands, free
of cost, to the Railways are demanding to use those vacant land stretches
according to their needs, but the Railway Ministry has not agreed to this
proposat. | think, the Railway Ministry will think about this matter.

Sir, West Bengal has been neglected in the matter of introducing new
trains this year. Only one new train has been introduced between Howrah
and Rampurhat. | am shocked to note that ohly Rs. 55 crores have been
allotted for the New Mainaguri-Jogighopa line, which is scheduled to be

completed by 2011-12. | am afraid, it will take more than 15 years if so . .

little allocation is made for this important line. As per the discussion and
announcement, in a meefing held in November, 2005, at the Zonal
Headquarters level, of NF Railway, the New Cooch Behar to Dhubri new
line should be open for running of trains by the end of this year. | hope for
timely implementation. (Time Beli) Sir, | want to make two or three points
more. At the same time, | have put this demand several times that from
New Jalpaiguri to New Alipurduar via New Cooch Behar, the main line
should be doubled. But in the Budget proposals, nothing is mentioned
about this.

Atthe end, Sir, | have raised, several times, the issue about the Haldibari-
Mekhliganj-Changrabandha new project for which a survey was announced
in the 2005-06 Budget. But, in this regard, not a single word is mentioned

in the Budget speech. | would like to know the reason behind for not
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mentioning about daily running of train from New Cooch Behar to Sealdah,
which was announCed by the then. Railway Minister, Mr. Nitish Kumar.

Gauge conversion works of North-East Frontier Railway zone should
be expedited and the Ministry should speed up the work for the Alipurduar
juction to Bamanhat line to be completed by the end of this year.

Sir, | am concluding with the assurances that are given, but the question
is whether the promises are kept. Two years ago, we welcomed an
assurance from the Railway Minister regarding granting licence to Railway
hawkers. | am sorry to point out that the said assurance is yet to be
fulfilled. The issue of commission vendors also failed to get the attention it
deserved. Besides, all licensed porters should be absorbed in permanent
employment through a process, and Supreme Court orders for absorption
of workers formerly engaged in coal and ash and parcel handling work
under contractors should be implemented.

-Sir, from the very beginning, | tried to make some constructive criticism
of the Railway Budget, 2007-08. | hope that the hon. Minister, Laluiji, will
give due importance to the demands of the common people and will take
corrective steps in his reply. With this, | conclude, Sir.

SHRIMATI N.P. DURGA (Andhra Pradesh): Thank you very mugch, Sir,
for giving me an opportunity to speak on the Railway Budget presented
for the first year of the Eleventh Five-year Plan by the Railway Minister.
This is a political Budget presented by the UPA Government due to the jolt
it has got from the recent setbacks in Punjab and Uttarakhand. | am
saying it is as political, because the Budget is sharp in its short-term
money making, moderate in medium-term strategy but very weak in long-
term vision. This becomes clear if you look, for example, at the freight
rates. In the Railway Budget, the Railways restructured its freight rates.
While for users this means an increase in rates; the rates by themselves
have not risen. The Minister himself has cleverly manoeuvred it from one
classification to another ciassification which has pushed the rates higher.
For example in 2004, the cost of transporting urea was Rs. 322 per tonne
for 600 kms. This rose by 33 per cent, that is, to Rs. 430, in 2006. Or,
take foodgrains, where railway earnings rose by 17 per cent between
2005-06 and 2006-07 from 56.33 paise per net tonne kilometre to 66.38
paise per net tonne kilometre. So, in real sense, the price of transporting
goods by train has gone up.
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This Budget is absolutely silent about investments. It is good that there
is a proposal for dedicated freight corridor with an investment of Rs. 60,000
crores, apart from building high-density networks, new electric loco works
at Madhepura and the wagon bogie complex at Dalmia Nagar. You need
Rs. 60,000 crores for a new corridor and the Minister is harping on PPP.
As we kriow, when stakes are in thousands of crores of rupees, factors
like long-term viability, user charges, management control, fiscal
incentives, speed of operations, return on investments come in, as these
are not Rs. 50 lakh or Rs. 5 crore PPPs which the Railways has
successfully implemented in catering services, The other point is, the
world over, now, private sector is not too enthused about investing in
ground infrastructure, as it just. does not pay enough. So, how is the
Minister planning to pool resources for this ambitious project? Nothing
has been clearly said about this in the Budget.

Sir, last year the Minister introduced double stack container trains on
diesel route. ow, he is introducing triple stack container trains without
taking steps to sustain the axle-load factor. This may prove to be disastrous
for the railways. Moreover, increased axle-load on account of a rise in
the volume of traffic is violation of recommendations made by safety
committees, as it compromises on safety and damage to the track. So,
what is the reply of the Ministry to this? And, on the one hand, the
successive Railway Ministers have been saying that they would not
privatize any wing of Railways but, on the other hand, they are going
ahead with privatization, giving the least importance to oppositon from
some ‘of the major partners of UPA. You have already outsourced
passenger reservation system, parcels, catering services, retiring rooms
and yatri niwas. You have pushed container service to PPP by issuing
15 licences so far. And, now, you are inviting private partners for

- construction of dedicated corridors. My only plea is that it should be in
the interest of the Railways, its employees and the nation, and not at the
cost of these.

Sir, I, now, come to infrastructure. The Ministry is only looking at the
volume and earning, but not looking at improving, at least, the basic
infrastructure of the Railways. | just wish to give one or two examples. For
more than ihree years, the Railways is dragging on equipping trains with
Anti-Collision Devices to prevent accidents. The other basic important
infrastructure is track. For everything we compare ourselves with China. it
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is always good that one should compare himself with the one who is
better. In early 90s, China had only 58,000 kilometres of route track
whereas we had 62,000 kilometres of route track. Now, China has 75,000
" kilometres of route track and we are having 63,000 kilometres of route
track. if you calculate, China has a 24 per cent growth rate to India's
dismal one per cent. And, we are introducing more trains than China
‘every year. Never in the history of Indian Railways has it ever laid 2,000 -
kitometres of broad gauge in one year! How can you expect us to believe
when the-Railways say that itwould lay 3,000 kms. next year, which is
300 per cent higher than China? It is nothing but misguiding the country,
this august House and the people. The other point is, you have increased
the number of coaches so as to carry more number of passengers, to
earn more. But, have you every thought of their convenience? Sir, now,
the trains have 26 to 28 coaches. Since the platforms at bigger stations
are longer, there is no problem for passengers to get down and board,
as these platforms are able to cover the entire train. But, at medium
and smaller stations, some coaches of these longer trains stop before
reaching the platform and some coaches stop after the platform. As a
result, passengers have to get down on the track which is a Herculean
task for passengers. So, before taking initiative, at least the basic
infrastructure should be developed so that passengers do not face any
probiz2m.

I, yow, come to safety and security. Sir, the less | speak, about safety
and security the better it would be. The bomb blasts in suburban trains in
July, 2006, and February 18 Samjhauta Express fire accident remind us
again about the safety and security of the Indian Railways. The Minister
has allocated Rs. 5,500 crores only for the railway safety but nothing has
been metioned as to how much he is going to earmark for security. The -
Samjhauta fire accident is a big jolt to us. One of the main reasons for
higher death toll in this accident is failure on the part of the driver as he .
stopped the train after 15 minutes of blasts and that too only after he was
alerted by the Station Master at Diwana. It is also surprising how even the
guard has not intimated the driver about the accident. The report says
that the guard and the driver did not even have a walkie-talkie. | would like
to know from the hon. Minister whether it is true. If yes, what are the
reasons behind this? Why have you not provided them with walkie-talkie?
Is it not a fact that Raiiways proposed to provide waikie-talkies to all drivers,
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stationmasters and guards as part of its security measures? |s it also true
that guards and drivers of some trains do not have walkie-talkies? If yes,
the reasons may be given and by when the Railways would provide handsets
to all drivers and guards. The next point | wish to know from the hon.
Minister is whethere it is true that without valid passport and visa, tickets
were issued to four to six passengers. If yes, what action have you taken
against the officials concerned? The next point | wish to know from the
hon. Minister is, is it true that on 3rd February, 2007, the Old Delhi Railway
Station Master received a letter warning that blasts and terrorist strikes
would be carried out in trains that start from Old Delhi Railway Station? if
yes, what additional security measures have been taken by the Railways,
in coordination with Delhi Police, to avert this accident? If not, what are
the reasons behind not taking any special measures in spite of getting a
threat letter? Sir, the Minister said in his Budget Speech and I quote, "In
addition, equipments like CCTV and smart video cameras have been
instalied at sensitiVe stations.” Sir, there are 18 CCTV cameras installed
at the old Delhi Railway Station. But, there is not even a single CCTV
camera on platform No. 6 from where Samjhauta express departs. |s it not
a sensitive platform? So, | request him to be more attentive and provide
the latest gadgets at all the important stations.

, The other important point on safety is coaches. The Indian Railway
coaches are the most inflammable coaches in the world. And, the
inflammable interiors of our coaches adds fuei to fire. The Railways has
been working for quite sometime now to replace the inflammable coaches
with fire-retardant coaches. This proposal has been gathering dust in the
Rail Bhawan. Sir, | just give you an example of how sincere the Railways
is towards the safety of passengers. The Railways entered into an
agreement with the French National Railways, SNCF, to manufacture
fire-retardant coaches which helps in slowing down fire, reduces toxicity
that emanates from fire and gives passengers time to escape. The validity
of this agreement, due to calious and casual approach of the Railways,
has expired recently. | wish to know from the hon. Minister what are the
reasons behind this? Who is responsible for this? Why is the Railways
so casual on this which is meant for improving the efficiency and saving
the lives of the people?

[THE VICE-CHAIRMAN (PROF P.J. KURIEN) in the Chair.]
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You may have any number of gadgets for the security of Railways, but
if you do not have the personnel o operate them, they all become redudant.
Just to give an exampl«, there are 8,000 vacancies in the RPF. How can
any one expect, with inese many vacancies, pacticularly in the area of
security, foolproof securily of one of the world's iargest railway network?
So, | request the hon. Minister to have a time-bound pian and fill the
vacancies immediately. The Minister said that he has aliccated Rs. 5,500
trores for satety. But the statistics give a different picture. In 2004-05,
there were 234 accidents. In 2005-08, there weie 236 accidents, and

- accerging to unofficial reports, in 2006-07, they have gone up to 250.
The same is the case with peopie who have been kilied in accidents. The
graph is going up. In 2004-08, 236 people were kilied. In 2005-06, 315
peopie died, which inciudes 168 passengers. In 2006-07, the figure touched

. 350. So, where is ali the money going? | only ask the Minister to have

introspection about safety and sacurity of Indian Railways.

Sir, | now come to electrification which is very important to achieve’
modernization of ourRaiiways. Out of total 63,500 kms, we could electrify,
in the last 60 years, only 18,000 kms. Nothing has been mentioned about
how many kms. are going to be electrified in 2007-08. Now even a single
kilometer has been taken up in the State of Andhra Pradesh.

Expansion of Railway network is an important thing, since Indian
Railways is the cheapest mode of transportation in the country. Here, we
are fer better than China, where majority of its network is concentrated
on the Western side. And, Indian Railway's track density is far better
than China. China has £5.3 km per million as compared to 63.2 km. in
India. Of the 63,050 km., 16,000 km. is yet to be converted into broad
gauge and there is also a need to take up important sections so as to
provide the cheapest mede of transport to our people. So, | request the
Minister to take up projects of new lines, gauge conversion and doubling
and meei the aspirations of the people.

Sir, I, now, wish to say something about my State which is for the third
time unlucky. This time also 'Lalu train’ did not stop at the Andhra Pradesh
station. You may say that | am saying this because | am in the Opposition.
Itis not correct. Even the Andhra Pradesh Government is not happy with
the Railway Budget. In fact, the Andhra Pradesh Government, ruled by
the Congress (i) party, passed a Resolution in the State Assembly about
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the neglect of the State in the successive Railway Budgei and passed a
unanimous Resolution. An all-party delegation also met the Prime Minister
to express the feelings of the people of Andhra Pradesh that it had been
neglected year in, year out. We had also submitted a Memorandum to the
Prime Minister. | request the Minister to kindly consider the demands of
Andhra Pradesh which are justified. Sir, Andhra Pradesti, next to Uttar
Pradesh, is having the second largest broad gauge railway network to the

“extent of 4 890 kms. And, the South Central Railway, as awho'e, has the
third largest rail network among ali the Zones. Even if you tzke the profit of
around Rs. 45,000 crores income in 2006-07, the South Central Railway's
share is Rs. 3,100 creres. it is nearly seven ner ceni of the tctal income.
This year, the Railways is going tc get Rs. 20,000 crores as prodt. H you
calculate proportionately, the South Central Railway shouid get 7 per cent
as its share, which comes to Rs. 1350 crores. But, what we have got in
this Budget is not even 40 per cerit of what the South Ceniral Railway is
contributing to the Railway's profits. Sir, we are not baggirg. We are not
making any unjustified demands. We are not giving losses to Railways.
In fact, we are earning money for Railways. The Bhadrachalam-Kovvury
and the Nadikudi-Erikalahasti lines are pending for years together and
screaming fer funds. Nothing has been provided {o these, including for
Phase lll of MMTS. What we have got in the successive Raitway Budgets
is nothing but neglect. Mr. Minister, you have extended Secunderabad-
Vijayawada up to Guntur. How do you expec! people to trave! by this
train which takes longer time and goes rocundabout than the other trains
from Secunderabad?

In this Budget, Andhra Pradesh has been given only one Garib Rath;
two trains have been extended, oniy one train’'s frequency has been
increased and only cone line siretch, Jaggayyapeta-Mellacheruvu, has
been identified for new line. Only one gauge conversion, Adiiabad-
Mudkhed, is proposed to be taken up. How far is it justified? Hence, |
request the hon. Minister to kindly consider favourably the memaorandum
submitted by us fo the Prime Minister and also the 13 propgsals submiited
by the Government of Andhra Pradesh. | am tharkfui tc the hen. Minister
for allocating Re. 85 crores for Pakala-Oharmavaram gauge conversion.
At the same time, | request him to consider riieasing the remaining
Rs. 191 crores s0 that this project could be completed as it will generate
more revenue since it has more traffic. :
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Along with these, Sir, | have a few more requests for your kind
consideration. Sir, there is a push-and-pull train between Bangalore and
Bangarupet. | request you to kindly extend it up to Kuppam which is a
very important place and there are many colleges, including a medical
college. So, | request you to kindly extend this up to Kuppam. Next s, |
request for the stoppage of the Madurai-Manmad Express and the
Yashwantpur-Howrah Express at the Chittoor Station. | also request you
to kindly extend the Padmavathi Express up to Chittoor. Then, electrification
of Renigunta and Katpadi is going on at a snail's pace. Kindly provide
suffictent resources to.complete it in this financial year itself because in
the absence of electrification, many trains are not able to ply on this
route. Sir, there is a proposal to have a circular train to cover all the
important pilgrim and tourist places in South India. | don't know what has
happened to that proposal. | request the hon. Minister to consider this
proposal also. (ﬁme-bell) | will take two more minutes, Sir. The Railways
are also proposing to set'up 1,000 MW power project to meet its energy
requirements. | request you to kindly set up that plantin Andhra Pradesh
since it has got the necessary infrastructure. Sir, bio-diesel is one more
area where Railways are doing something: Thousands of hectares of
unused land that Railways have should be optimally utilized by planting
more and more Jetropha plants and bio-diesel can be used to meeting its
own energy needs. Hence, | request for planting of more and more bio-

“diesel plants in the wastelands of Railways. ‘ '

Without speaking about passenger amenities, A0 i< &R 31y B
Sir, | wholeheartdly welcome the move to reserve lower berths for senior
citizens and women above 45 years of age. But, he has put a rider to it
that if they travel alone, only then they are entitled for lower berths. Sir, |
think, this is not fair. When you want to give, f&st @i ifsiai So, my
request is to remove this tab. It is good that the Railway Minister announced
1250.new coaches for the physically challenged. But, if you look at the
basic amenities for them, they are miniscule. You have only one wheelchair
at the New Delhi Railway Station. The other three are not working. The
first point is that, with great difficulty, you get a wheelchair at the stations.
The problem starts from then on. It starts from the coolie who demands a
hefty amount. In the absence of ramps, the only way these passengers
can reach the train is through the route taken to load goods and baggage
“which can take any amount of time and, moreover, the route is
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uncomfortable and dangerous as it entails even crossing the railway tracks.
So, | sincerely request the hon. Minister to provide, at ieast, basic facilities
to the physically challenged people. Sir, as far as cleanliness of Railways
is concerned, be it at the stations, in trains, or at the platforms, we have to
do a lot.

THE VICE-CHAIRMAN (PROF. P. KURIEN): Please conclude.

SHRIMATI N. P. DURGA: With littered platforms, shabby tracks, filthy
and stinking toilets, stray vendors, lack of hygiene in pantry cars, it is
horrible for a passenger to travel in train. So, 1 would only urge that
utmost attention needs to be paid to cleanliness. It is gcod that the Minister
has announced that he would take up another 300 stations this year and
improve amenities at these stations and | also weicome {he anncuncement
degjaring the year 2007 the 'Cleanliness Year'. | hope that things would
improve this year. | wish to. know how many of the 225 stations are going
to be provided with all the amenities in Andhra Pradesh and the number
of stations going to be covered out of the proposed 300 stations in 2007-

-08.

So, Sir, these are some of the views which | thought that | should
share with the hon. Railway Minister and urge him to syinpatheticaily
consider the requests made by me for the State of Andhra Pradesh. | .
once again request you, Sir, for having given me an opportunity tc take -
part in the discussion on the Railway Budget for 200708. Thank you.

ot FerO Prsy (IO W) : ITAVIEAY HEE, T TR 1ot e 9 93 fyan
TR HW F St ), Taeh fan aga-aga v=eR | wie, ad @ TR s 3 aw
a1 W@ a9 wega fean § stk o T Y@ 1w g fean 3, 50 fava f wwe
Frsor @ sidma wad w1 Yot wonelt ¥ 7 T 64 TR Reeire e aren
wurt ¢, T 4 7 66 39N 337 U FeA €, 43 39 858 Ffaw 3k 8025 &
¥ 91 14 9ra 1@ A & 13 wra *1 Sfes s g ) sttt @
Bt B9 7F FE A ¥ i 2nure B @ stava v w1 snurvm g TR
TR g frnwasa d AWM A @ rTT N asa I y@
famra & sty v @ o1 ¥ ok oa e 9 o w=i 9ed € o e i
W4 9Tl 1 Al , & w@rifas w9 Qo § e T a9 S s @ wia @ Ay,
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waraR fa=m 7 ffan 1an @ 1 R 5 W ast gad § o sad %1 g wad = 3
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o 3! e & w1 A SfegIaw ey d e A f e
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SHRI R. VELU: Four have been started.
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THE VICE-CHAIRMAN (PRO. P.J. KURIEN): Mr Mishra, can you yield
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for a minute? The Finance Minister wants to lay Supplementary Demands
for Grants (General) on the Table. '

SUPPLEMENTARY DEMANDS FOR GRANTS (GENERAL), 2006-07

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
PAWAN KUMAR BANSAL): Sir, with your permission, | lay on the Table a
Statement (in English and Hindi) showing the Supplementary Demands
for Grants (General) for the year 2006-07 (Third Batch).

THE BUDGET (RAILWAY S}, 2007-2008
& GOVERNMENT RESOLUTION

Approving the Recommendations Contained in the Fifth Report of
the Railway Convention Committee (2004)—Contd.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): How many more minutes
will you take, Mr. Mishra? You have already taken more than twenty minutes.

gt Faws fug: gf feam ser =ifew? 7

IgaweAy (W dee HFRET): 39 FTHET S T §, | want you to control
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*Expunged as ordered by the Chair.
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gfe @ ¥ integrated feuma &t a1 ¢, wwfee # 30 swe =t e @ § 3R
ST 9 AT I g IgA-agd AR |

SHRI SILVIUS CONDPAN (Assam): Thank you, Vice-Chairman, Sir, for’
having given me this opportunity to take part in the discussion on the
Railway Budget. After a perusal of the Railway Budget, | have come to a
conclusion that our present Railway Minister is one of the very successful
Ministers of Railways | have come across so far. Since my time is very
limited | would like to touch upon certain points. The Railway Budget
indicates no increase in freight. It is very much in favour of common
passengers who avail of the train services. There is a proposal for
introducing 40 new trains, including garib raths. It is a very good news
for general people. But it is not a good news for the people of the North-
East. The North-East Region has remained untouched from this new
programme of introducing 40 new trains and new garib raths. | have also
taken note of the programme, in the Budget, regarding fulfilling backlog
of reserved categories. The non-fulfiiment of backlog of the reserved
category people has sent a very disappointing message to the people
belonging to this group throughout the country. In every State, and even
at the national level, this backlog has become a problem, which appears
to be unsolvable, But it is a problem which can be solved easily. There is
a big chunk of Indian population, which belongs to the reserved category
and who want this Constitutional obligation to be fulfilled. This is a
Constitutional obligation of this Department. | am happy that the Railway
Ministry is taking it up very seriously in the present Budget, and that they
will operate and remove the backlog position thatis there in the Department
since 2006-07. ° :

There is also a need for improvement of the security system in view of ‘
the experience that we are having. | am happy that these steps are propased
to be taken up, and the Railway Minisfy is very much serious about it.

| have also come across the point that 800 more coaches are to be
attached in popular trains. | think, this proposal would also cater to the
needs of the people of the North Eastern Region, availing passenger -
train service. | do not think there is any indication in the Budget that this
will be extended to the people of the North East, including Assam. Assam
is the gateway of the Railway system in the North East. | think, the Railway
Department has not taken it so seriously. It is my request to the Ministry
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of Railways, particularly, to the Ministers who are present here to kindly
take it seriously. Itis also very encouraging for the unemployed, educated
people, who travel from one part of the country to the other to appear for
interviews to make their careers. The Railway Ministry has been very
kind enough. Itis very encouraging to note here that a concession system
has been proposed in the Railway Budget this year.

The number of unreserved coaches is to be increased. We have
experience that when people come across, we would like to send them to
their destinations and help them. There is always a reaction from the
- Railway Department that unreserved coaches are not sufficient. The
unreserved coaches are not sufficient. | am happy that this time the
Budget speaks about increasing the number of unreserved coaches in
the trains. i

Sleeper class e-ticket charge has been reduced from Rs. 25 to
Rs. 15. i congratuiate the Railway Ministry for thinking about this because
this reservation system is being very popularly availed of by the people,
and if they reduce the charges from Rs. 25 to Rs. 15, it will be more
helpfui for them. ' :

~

[MR. DEPUTY CHAIRMAN in the Chair.}

Now, | come to introduction of new trains. This has been proposed
and it is very much encouraging. But, this proposal also is not reaching
the people of the North Eastern area. As | come from that side, we do not
have any good news to give them through this Railway Budget that there
are plans from the Railway Department to introduce new trains. Even in
regard to conversion of gauges, there are a lot of areas--Sir, you must
have also visited the North East--still left with metre gauge. They have
not yet been converted into broad gauge. The North Eastern area,
particularly, the State of Assam, which is the gateway of North East,
does not have enough of gauge conversions as it should have been by
this time. Now, | come to the Chair Car system. | have travelled to different
parts of the country after becoming the Member of Parliament. As regards
the Chair Car system, | request the Railway Minister--Centering Guwahati
railway station—to think about introducing Chair Car system, at least, between
Guwahati railway station and Tin Sukhia railway station. That is another
important city and the trade and commerce centre in the Eastern part of
Assam, almost bordering Arunachal Pradesh and Myanmar. This kind of
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a system will help in the conception that the Government of India has
looked at East-West corridor to extend the business. The Railways should
also extend to the East-West corridor, not by air or by road. | hope the
Railway Ministry will think about it. ,

| have seen that there is a provision in the Budget for disabled persons,
or, old persons so that they could travel in the train without any trouble, so
that they could get their reservation, compartment, etc. It is always
advisable. Some of our Members have already submitted that there should
be a provision to aliot these people at least, the lower berths. If oid people,
the disabled people get reservation, they cannot climb up. If possible, the
Railway Ministry should make the compartment inside in such away that
they would have no problem in sitting. To climb up, somebody will have to
push them up. So, it becomes very difficult for the people who attend
them. They themselves face this difficulty when they do not get this facility.

Sir, my next submission is that the Railway Ministry should concentrate
on guaranteeing timely running of trains. My friends who spoke before
me have already mentioned—I come from the North East and my friends
who are there would also share with me—that trains in the North East
area never run as per schedule. There is no guarantee of trains running on
time. Though you are giving train services, services are such that trains
are always six hours, seven hours behind schedule. This may kindly be

- taken note of. Why is it so? There may be some plea from some officers

of that side that this is because it is the North-East, because it is an
extremist-prone area. All these are lame excuses. If they want to run
trains, they should run trains on time. There is no difficulty. Of course,
some problems may crop up during the rainy season, during flood
situation, etc., and, that too also for a month or two; otherwise, the
topography is not a disturbance for the trains to run too much behind
schedule. So, time guarantee should be there. | am happv that in the

Budget, a mention has been made by the Railway Minisiry about this

point; that is why, | am meéntioning this. It is good that the Railway Ministry
has come across and they are very serious about it and they will improve
the time-guarantee programme. This should be guaranteed. In our North
East area, most of the consignments of essential and other commodities
are transported by road system. This system appears to be faster than
the Railways. | don't find any difficulty as to why railway cannot be faster
than the road system. It is very difficult to understand for the general
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public. We people are accountable to our voters, and those who have
sent us. We are accountable to them. They ask us: Can't you make the
Railway Ministry run on time or a little faster than the road system, which
is very much possible? So, | request the Railway Minister to see that this
is taken up seriously in the interest of thé public and also for the good
name of the Railway System. There are indications in the Budget that the
Railways are going to see that there is no wastage of the Railway property.
They have said that no wastage of the railway property is allowed to be
continued. There is wastage of Railway property in different ways. It is
being wastgd in so many ways. | have no time to mention them. But it is
there in the Budget. | hope the Railway Ministry has really understood the
problem and their employees down at the grassroot level who are
responsible to really carry out the desire of the Railway Mlnlstry and the
Railway Board will see to it that there is no wastage of the Railway property.
They are responsible to protect the wastage of Railway properties. It is
done by encroachment or by simply allowing the waste to decay in the
track system or in the siding and allow theft or other things. So, all these
things have been taken care of in the Railways Budget. | am happy that
the Railway Budget has been prepared by the Railway Ministry in
consultation with the officers of the Railway Department. Through their
proposed Budget proposals and programmes, | wish them that they would
really improve the Railway system during the year 2007-08 and make the
rail travel much more comfortable for its passengers.

Now, | come to the development of the Railway system in the North-
Eastern areas. The North-Eastern area is rich in mineral products. It is
rich in agro-industrial products like tea. Right from the pre-lndependence
period, the Britishers...

MR. DEPUTY CHAIRMAN: Mr. Condpan, you have to conclude.

SHRI SILVIUS CONDPRAN: Sir, | am concluding within two minutes.
The Britishers installed single-track railway system. During British regime,
the single-track was laid up to Ledo, the coal belt, beyond the oil field of
Assam. They used to bring tea, coal, petroleum outside the undivided
- Assam, which is today known as North-East. Sir, | do not know why the
Railway Minister has not thought of introducing the double track system -
on this single railway track system. | do not know why they are delaying
it. The double track system has reached up to Alipurduar. Up to Alipurduar,-
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they have a double track system. They have not thought of going beyond
that. When the whole nation is thinking of the East-West Corridor and the
South-East Asia is opening up, the Railways are still not thinking of opening
up. | think, today or tomorrow you have to do it. You have to parallely reach
the East-West line till you reach the international border, It has to t_)_e
started.

Now, Mr. Deputy Chairman, Sir, you will be surprised to hear that till
today up to Alipurduar, i.e., outside North-East, the double track system it
there. Today it is essential to have it. In 1962, there was Chinese
aggression. Till today, it has not been done. We are a bordering State,
the bordering area of the country. The Railway had played a very big role
during 1962, Chinese aggressin. When | was one of the Railway
employees in 1962, | remember the Railways played a vital role. They
completed the Saraighat Bridge, the only bridge that was there, which
was going to come up under the leadership of the then Jagjiwan Ram and
late Prime Minister Jawaharlal Nehru. They finished the construction of
the bridge within three-and-a-haif-years' time which was supposed to be
completec in four year's time. Unfortunately, six months ago, there was
the Chinese aggression and the whole military movement was there above
the Saraighat bridge which was yet to be inaugurated formally. So things
are there and we have seen it. So, | request the Railway Ministry to see
that Bogibil bridge, the proposed Bogibil bridge over the river Brahmaputra,
which is taking a lot of time in completion, is completed on priority basis.
| do not know whether you are making it a general project or a national
project. | have read in the speech of the Finance Minister —in ltem 75
| have read it, it has been mentioned there — that in Bihar over river Ganga,
there is bridge which has been declared as a national project. it was said
that it had been decided the Bogibill bridge on River Brahmaputra shall
be taken up as a National Project. This sends a very sad message to the
people of the North-East.

MR. DEPUTY CHAIRMAN: Mr. Condpan, please conclude. Another
three Members have to speak.

- SHRI SILVIUS CONDPAN: Sir, | wish to correct certain things.

MR. DEPUTY CHAIRMAN: That s all right. But another three Members
have to speak. Please conciude.
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SHRI SILVIUS CONDPAN: Sir, this needs to be corrected. | have heard
that this is going to be declared as a National Project. This had been
_ assured. | have been in this House for three years and | am yet to hear that
it has been declared as a National Project. This is being discriminatory to
tbe people of the North-East. This situation needs to be improved.

Sir, the other point | wish to make is, we have been insisting for an
ovemlght superfast train between Howrah and Guwahati. It may kindly be
examined.

MR. DEPUTY CHAIRMAN: Mr. Condpan you said that you would
~ conclude but you are continuing.

SHRI SILVIUS CONDPAN: Sir, my last point is regarding appointment
to Group C and D posts. My friends from Tripura and West Bengal have
spoken about it. There is great discontentment among the people of the
North-East that even for Group C and D posts, people from outside the
North-East have been appointed. That is all right. | don't say they should
not be given employment. But there should be some pollcy. some measure,
to ensure that the small and petty jobs are offered to the local people also, -
so that they feel a sense of belonging with the Railways and they are
taken care of.

SHRI MATILAL SARKAR (Tripura): Sir, at the outset, | applaud the
hon. Railway Minister and the Ministers of State for having declared three
projects in the North-East as National Projects. It is a matter of great
happiness and | carry a sense of gratitude to the hon. Ministers. But, at
the same time, | am very sorry to say that the agony of the North-East
has been underplayed and has not been properly attended to.

Sir, | share the views expressed by hon. Member, Shri Condpan. |
would like to mention here that lakhs of people of Tripura were on the
streets for a month-long demonstration in demand of extension of the
National Project from Agartala to Sabrum, but the Budget has quite
frustrated their aspirations. | would like to reiterate the demand of the
people of Tripura and would request the hon. Minister to revisit the Budget
and try to incorporate these demands in the Budget. | would like to hear it
out when the hon. Minister makes his reply.

Now, why is this important? This is important because of three reasons.
Why did | say that the agony of the North-East is underplayed? Actually,
the North-East region is not well-established in the minds of many of
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- those in the UPA Government. And, this is so not only in this Government
but in the previous Government aiso. Sir, the North-Eastern region is
surrounded by neighbouring countries. Ninety-eight per cent of the
boundary of North-Eastern States is alongwith neighbouring countries.
Only 22 kilometres is the outlet from the North-East to outside. So, 98 per
cent of the boundary falls in the international border with China, Myanmar,
Bangladesh and Bhutan. Where will these four crore people go? They are
actually barricaded for thier fivelihood, for their economy, for their
connectivity. Sir, this should not be taken lightly. They are not hundred
crores of people; they are only four crore people some may say, how
much should be given to them? It should be thought in right perspective.
Why is insurgency prevailing there? That aspect has to be considered.
Why is there so much disturbance? This is because of geographical
situation which is a compulsion on them. So, we are pressing for Agartala
to Sabrum because half of the State of Tripura is left out of this railway
line. West Tripura and South Tripura, the two districts, are abundant in
rubber, natural gas and agriculture. This is a very important region and
50 per cent of the population of Tripura belongs to this area. It is one
reason. Another reason is that the North-Eastern region hs got no marine
facilities. If railway line goes up to Sabrum, it will be very easy to catch
up to Chittagong Airport which is an international airport. This will break
the isolation of the North-Eastern Region and the peopie will have an
access to outside the region through this Chittagong Airport. Sir, on one
occasion, hon. Minister, who is not here, told that Chittagong is in
Bangladesh and we are not having a congenial development of relationship.
So, how far can we depend on Chittagong? Sir, why do we stand, for the
present, why not count for the future? Sir, what is happening in Poila
Baishak. On the first Baishak, train from Kolkata will go to Dhaka. Is it not
a development in relation? Sir, ; would IiRe to reiterate one thing that
during the Bangladesh liberation struggle, 16 lakh people ~f Tripura
embraced 14 [akh Banglades-hls We should not forget it. Th,s is Tripura;
~ this is Agartala. Equal number of refugees came to Tripura. They took
shelter till the liberation was achieved. So, the people of Tripura are
waiting for the Railway Ministry as to when the train will go from Agartala
to Dhaka, not only from Kolkata to Dhaka. We are waiting eagerly as to
when the train will go from Agartala to Dhaka, and Dhaka to Kolkata so
that the long route will be ready for North- Eastern region to connect it
with the mainland of the country.
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How will it go, if this is considered like this? If it thought like this, the
real problems will remain unheard. (Time-bell). That is why, Sir, | again
raise the vocie of the people of Tripura. The segment from Agartala to
Sabrum in the Railways should be included in this Budget itself as an
extension to the national project. In no way this can be omitted. If this is
omitted, this will be serious injustice not only to the people of Tripura but
to the people of North-East also.

Sir, the other point that | would like to raise here is about public-private
initiative. Sir, Laluji, in a very intelligent way, | should say, is inducing a
sense of privatisation in the Railways. He is inducing, not directly, but by
giving this and that in the hands of the private owners or millionaries. This
shouid be stopped. 1 would say that this should be taken as a warning.
This will lead to privatisation. And, what is wrong with the privatisation?
The wrong is that the private persons cannot be so much committed to
their duties as the Government institutions. This is established fact because
the millionaires will run after profit only and the Government will go after
social aspects of the projects. These are the two different views. There
cannot be a second opinion on it. So, | would request the hon. Minister to
minimise, to cut short. Whatever you have given uptilnow, you try to
consolidate that and stop this type of concentration in the hands of the
private people, private organisations, whatever it may be. You cannot
expect accountability from those private bodies and organisations. (Time-
beli).

MR. DEPUTY CHAIRMAN Mr. Sarkar, please conclude it now. Another
two hon. Members have to speak.

SHRI MATILAL SARKAR: At the end, | would like you to recollect the
days when Devegowda Government, supported by the Left Parties,
sanctioned railway line up to Agartala. After that, the NDA Government
has gone; the UPA Government is now in power. But, no new decision for
Tripura has been taken, except only declaring the natlonal projects.

...(Interruptions)...

st wIRrE nfer: v WE IR ® ElTﬁﬂ‘&WlTheyhave
...(Interruptions)...

SHRI MATILAL SARKAR: You have no moral right to speak on this.
You did nothing. Nitish Kumarji was a very good man and he tried to do

42



[12 March, 2007) RAJYA SABHA

something. (Time-bell). Sir, | will take only two more minutes. He gave a
new pace to the progress. That | admit. But, no radical decision was
taken. Radical decision was taken by the Devegowda Government.
Paswaniji visited Tripura when he was the Railway Minister. Thousands of
people gathered there. That was a historical gathering in the honour of
Devegowdaiji. We are also waiting to honour Laluji. You come to Agartala
and lay the foundation stone of Agartala-Sabrum segment.

MR. DEPUTY CHAIRMAN: Please conciude.

SHRI MATILAL SARKAR: Laluji is not here. But Veluji is also a good
friend of ours. He always backs this project. We met him; we met Laluji;
we met the Prime Minister; we met the Planning Commission; and we
have met the Finance Minister aiso. | do not know the secret in it. Where
does the problem lie? Why has the project not been considered yet? | am
concluding with this hope, Sir, that he will revisit the Budget and include
this segment in this Budget itself. With these words, | conclude. Thank
you, Sir.
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MR. DEPUTY CHAIRMAN: The House is adjourned to meet tomorrow)
at11.00AM. _

The House then adjourned at seven of the clock till eleven of the clock
on Tuesday, the 13th March, 2007.
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